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nol a way-side port. Like Bombay
and Calcutta, ®adras is also a natio-
mnal port,

I demand that the Government
should pay attention to the following:

Why should not the system of awar-
ding the agency to g private indivi-
dual at Madras be stopped, since there
is not private agency at other Forts?

Is it impossible for the Shipping
Corporation of India to run this job
by itself?

Is the private Commission agency
more competent and talented fhan the
Shipping Corporation of India?

Is there any inlerference from
bureaucrats in the Shipping Corpo-
ration for ending this private sgency
system?

In the interesi of the people and
also in the jnterest of Shipping Corpo-
ration the Central Government should
direct ithe Shipping Corporation of
India to end this private agency sys-
tem at Madras immediatly.

(vii) RELIEF MEASURES FOR  PFOPLE
AFFECTED BY HAILS FROM IN FARRUKIIA-
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DEMANDs FOR GRANTS, 1982-83—
contd.

MINISTRY OF EXTERNAL AF-
FAIRS——contd.

MR, CHAIRMAN: The House will
now resume further discussion an the
Ministry of Exlernal Affairs.

Shri Madhavrao
tinue his speech,

Scindia will cun-

SHRI MADHAVRAQ SCINDIA
(Guna): Mr, Chairman  Sip, had
yesterday talked how the entire world
situation was in a state of flux, a pris-
matic world whose view was hazy a
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world where nationalism was locked
in 5 fierce pattle with proxy leader-
ships in former docile client Staies.
1 am just briefly running over what 1
said yesterday so that I can link it
up. I had said that in phis fragile in-
ternaiional situation, the Soviets have
exihibited consistency in their friend-
ship with us, but the US attitude,
however, was unfortunate, not simply
because of the rearmament of Pakis-
tan, but also because of their actions
on Tarapore and the IMF loan aud
various other such actions. I had also
mentioned that the US was the second
largest democracy in the world, but
ironically it seems to be cosier in its
relationship with the largest ~ommu-
nist nations and not the largest denio-
cratic one, and that the US role in El
Salvador, Nicaragua, Guatemala and
South Africa were glaring even to the
non-discerning eye. I  had ended
yvesterday by saying there may be
some truth in saying that no country
had permanent friends, only perma-
nent interests. But even permanent
interests must be based ¢on some
minimum principles of international
morality, otherwise one's credibility
fast erodeg as is happening in the
American case.

Sir, there are clear indications in
the United States too that public
opinicn is  building up against the
actions of their Administration in the
world,., Even in the US celations
with China, Taiwan is proving a very
difficulf hurdle, In fact, Alexuander
Bovin, a senior political commentator
talking about the American-Chinese
partnership has this to say and I
quote:

“It is a partnership without con-
fidence or, let us say, with a mini-
mum of confidence. They now re-
gard each other with more suspi-
cion than previously. History is not
only the past and the present. but
also the future, And that which can
be seen as a success today, can turn
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out for the Americans to be a com-
plete failure tomorrow....”
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Conversely, {here are clear indica-
tions of Sovie{ and the Chinese atiem-
pts to mend their fences with the
Soviet call for new border talks, and
the Chinese probes in the direction of
economic cooperation. Post Khomeini
Iran too is another situation which
may be full of uncertainties with
very wide and far-reaching implica-
tions. Cannot the foreign policy plan-
ners in the White House envisage a
possible changing situation where it
may become imperative for a much
closer relationship between us in the
quest for peace, stability and prog-
ress? The very fragility of Pakistan’s
internal situation’ can culminate in
the complete overturning of the Ame-
rican apple cart if a democratically
elected Pakistani leader came to pow-
er with a popular democratic man-
date? Cannot Washington see the pos-
sibility of a backlash in Pakisian
against previous American dealings
with the military dictatorship? Ame-
rican policies in Pakistan are
fraught with grave dangers nof only
for the countries of this region, but
also for America itself, and for their
future in this part of the world. And
it is high time that they had a re-
think about it.

India has a vested interest in a
strong and stable Pakistan. The colla-
pse of Pakistan would mean the re-
moval of an important huffer, with a
part of the world which is very dis-
turbed, It would mean the de facto
sharing of a common border, with a
very sensitive region in which the
Super Powers are deeply embroiled.
Chanakya has sgid that common
borders are always ultimately fu!low-
ed by the emergence of new friction
points, Above all, we are fighting a
war in Indig a war agalnst abject
poverty. And, under the leadership of
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our Prime Minister, we are determin-
ed to win this war; we are determin-
ed to succeed in giving a fair deal to
the farmer toiling in his field; to the
labourer labouring in his factory; to
the Sarvahare or proleteriat suffer-
ing crushing economic burdens and
social injustice. And what, may I ask,
would be the economic conseguences
of a conflict with Pakistan, on 1his
war? What would be its effect on the
outcome of this ecrusade which we
have launched against poverty—dis-
astrous, catastrophic! It is obvious
that a war with Pakistan not only
goes against the very grain of the
philosophy of peaceful -co-existence
which is the philosophy which has
guided the basic Indian approach
from the days of Gandhj and Nehru,
but also goes against our very self-
interest. Surely, enlightened public
opinion in ‘Pakistan understands this.
Can we forget that basically we origi-
nate from the same stock? Caan we
forget the due to certain circumstances,
whole families were separated? Can
we forget that citizens of Pakistan
were, are and will always remain our
brothers? . And as brothers, we will
always respect our individual soverei-
gnities? '

Can we simply wash away the bond
between the peoples of these two so-
vereign and great countries? I am
convinced that this underlying amity
and brotherhood between the peoples
of the two countries remains. It is
unfortunate, it seems almost delibe-
rate, that this is deliberately suppres-
sed and kept dormant, to serve the
endg of 3 few who do not necessarily
reflect the true aspirations of the peo-
ple.
the inconsistent hehaviour of the Pakis-
tani regime., A tranquil relationship
may destory the very raison-d' entre
of the Pakistani military dictatorship.
reject

Otherwise, why  repeatedly
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This is the only explanation for-
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India’s offer of 3 No-War Pact, right
from 19517

I quote Jawaharlal Nehru, the sup-
reme architect of our foreign policy,
whose impact endures even to-day.
He said in Parliament on 14th August
1951: ' '

“Our approach is not, if I may
say so, one of piety or pacifism. It
is an approach based on hard facts,
and on a cold-blooded realisation
of facts, Since we want to avoid war,
we offered Pakistan a “No War
Declaration” which Pakistan did not
wholly accept or agree to, And
even a few days ago this offer was
repeated, byt they declined to ac-

Repeatedly from 1951, our No-War
offer has been rejeced, and even Presi-
dent Zia last year said that it would
not be worth the paper it was writtey
on. Then, all of a sudden, a few
monthg later, we receive an offer of &
No War Pact almost 35 an after-
thought, a post-script—inronically
at thy end of a gstatement telling
us about their arms deal with the
United States. And when the Indian
response was positive, just before the
second phase of talks were to com-
mence in Islamabad the Pakistani re-
presentative—~Mr, Bhagat is also sit-
ting here, and he faced the brunt of
his attack—in the U. N. Human Rights
Commission comes out with g prepos-
terous statement—in the Indian Am-
bassador's words, he throws a Span-
ner in the works. There is innocent
surprise expressed at India’s strong
reaction. This is the country which,
through .great sacrifices made hy its
peovle under the leadership of such
giants as Gandhi and Nehru achieved
its own freedom from the colonial
yoke: this is the country which plo-
neered not only in this country itself
but for the entire world. the strugele
for freedom. This {s the country in
which thousands nf voung men and
women, with smiles on their faces.
gacrificed thelr Hves at the sacred
altar nf their country’s Hberation.
Such a nation {8 compared to those
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perpetuating injustice and oppression
in Palesfine and Namibia, As long as
the Palestinians do not get their home-
land and the Nambians do nhot get
their independence, no freée nation
can truly consider itself free; unless
such injustice is eliminated from every
nook and corner of the globe, our
freedom is not truly complete. These
are the sentiments of our Government
and our people; and yet, the Pakista-
ni delegate has the gall to compare us
to the oppressors, when the world
knows how our heart bleeds f{or the
oppressed. We understand the senti-
ments of friendship that must surely
exist in Indian and Pakistani hearts,
inspite of two wars forced on the two
peoples by military dictatorships....
(Interruptions)

No; two wars forced on the people
by the military dictatorships, Prof.
Ranga Ji. Inspite of these two wars
forced on us we have tried to main-
tain friendship because we acknow-
ledge this underlying bond.

But let not the Pakistani military
regime misause our sentiment for the
people of Pakistan. Let the present
rulers of Pakistan not mitake this for
weakness, Like envy, aggression grows
on -appeasement every success it
achieves inflames it further. It will
truly be a sad day for the people of
our two nations, if this destructive
flame succeefls in setting the sub-con-
tinent on fire, for inspite of gny sub-
sequent military success achieved,
in the ultimate gnalysis the only victor
will be those interests, who aim at re-
tarding the flowering of the bud of
progress in our two great nations,

President ‘Ziy is obviously catering
to the three audiences. When he
speaks of Soviet expansionism and the
desire for a cordial relationship with
India, he is catering to the American
audience in the hope <of a generous
military aid; when he speaks of Kash-
rair and raises the bogey of aggressi-
ve Indian intentions, he is talking to
Pakistan; and when he refutes the

T —_—
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possibility of Pakistan being used
willingly as a base by the United Sta-
tes for facilities, he is talking to
India. How c¢an you emit three diffe-
rent signals to three different audie-
nces, and yet be consistent? He seems
to be torn between the compulsions of
sabotaging his own offer at the one
time, and trying to develop it at ano-
ther.

“No War” pacts have had a chequer-
ed history. The Briand Kellogg Pact
in the late ‘20s. did not endure.

The Molotovy Ribbentrop pact was
torn up by Hitler within two years
The Molotov-Matsuoka
Pact was renounced by the Sovietg in
1945 when they invaded Japan; wifhin
a short period of signing of the Pan- -
chasheel agreement between India
and China in 1954, <Chinag started
nibbling at bits of Indian territory.
The Sino-Soviet mutual Security
Pact of 1950 met with a similar
fate. History ‘has shown_ as Shri Sat-
yasadhan ‘Chakraborty said yesterday,
that ‘No War Pacts, in most cases,
are used as a camouflage to ply for-
time. I do hope that this is not the
same in this case. Asg Dorothy
Thompson, has written “The trouble
with WNon-Aggression pacts ‘ls that
they are only made for avoiding
war—which ig not the same thing as
achieving peace” It is in this context
that the friendship pact on which our
hon. Prime -Minister, Mrs. Indira Gan-
dhi has consistently stressed upon
from time to time, has more relevan-
ce and significance: it has a more ‘posi-
tive element; it has g muc¢h wider
dimension; it opens up a "wide vista
for active cooperation and abiding
goodwill; and that is the objective
that Indian diplomacy has to set for
‘itself. Friendship is a two-way street.
Friendship must and does exist bet-
ween the two people of the two na-
tions. But if the Pakistan Government ,
is really genuine aboyt its intentions
towards TIndim, let there be a freer
exchange of culture; let there be more
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trade leading to greater mutual beni-
fit; let there be a3 more open border to
enable brother to meet brother, This
will automatically lead to confidence
reéplacing suspicion, and the re-emer-
gence of the traditional ties between
the two sovereign people.

With our northern neighbour China,
the gtatesman like initiative taken by
our Prime Minister a few years ago,
has set in motion very healthy rego-
tiations. I will only say that the com-
bination and friendship of these two
-giants of the world will result in im-
‘'mense benefits, not only to both of us
but to the under developed and deve-
loping as well,

With Nepal we share a strong cul-
ture and historical relationship, but
the relationship between two brothers
is always a litte more hyper-sensitive.
We respect this long relationship and
we have always extended our hands
in friendships. Let Nepal grasp this
hand without fear, as nation to aation.
Indian technological advance would
result in great mutual benefit for the
harnessing of river waters. The mind
boggles at the economic benefits that
would accrue to our two countries.
Let us take strong confidence Yuilding
measures to create a right climate;
let there be a determined effort to ex-
pedite the river water agreements
and negotiations'instead of the long
delayes that are hampering us both.
It is gratifying to note in the hon. Ex-
ternal Affairs Minister's reply to my
question on the Zone of Peace that
India was giving it serious conside-

ration. I look forward to the day
whep, that serious consideration
takes g more concrete shape as a

further extension, a further elabora-
tion and a natural result of the friend-
ship treaty that exists between us.

We must sween away, in a states-
man like, manner the cobwebs ot
suspicion  which are woven by
the busy spiders of negative inte-

rests and together herald a new era

of progress and development, and
march aghead in tandem.

Referring to Bangladesh, our hon.
External Affairs Minister hag very

rightly said that it is purely an inter-
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nal matter of Bangladesh. We -can
only hope that stability is mainiained
in the region because there gre always
powers who are ready te swoop to
take quick advantage of any insla-
bility in developing countries. In the
case of Bangladesh in spite of the fact
that technically we can go shead on
our own on the Brahmaputra-Ganga
link, yet we believe in the principle of
development and partnership and we
therefore look forward to Bangladesh
for co-operation in this regard.

T

I will not ‘0icl on the Norin-Scuth
relations at great length because my
iriend Mr. - Chakraberty has touched
upon it and in g discussion on the
international siluation in December,
1931. I had dwelt at length on the
New International Economic Order

and the North-South talks. The South-

‘South talks, held at the initiative of
our Prime Minisier, were a step in
the right direction. There is much

India can contribute technically and
the OPEC countries can contribute by
way of oil and financial assistance to
the  South countries. The African
countries are looking for technology.
Suffice it to say that there will be no
real and lasting solution to the ten-
sions, contradictions and political con-
flicts that threaten international rela-
tiong till the new international econo-
mic order is established, in a spirit of
grand partnership based on the princi-
ple of inter-dependence. But let the
South countries not lag behind within
themselves, on this resolve. Lét us
also look for a closer economic re-
lationship with European countfies
like France and Germany on ‘the bne
side, and the ASEAN countires on the
other, Our hon. Prime Minister’s re-
cent trip fo these countries and those
already undertaken and those pro-
posed to fhe Aralh dcountries, whose
cause we are always supporting, are
significant steps in the right direction
which will lead to a greater wunder-
standing of each other's posiifon.

The world today is in torment. We
stand at the crossroads. The human
being is the only specie on this globe
who has the capacity to alter his own
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future, Will he take a giant leap for-
ward to wards the goal of economic
emancipatfon for all, in a climate of
peace and tranquillity or will he
tumble backward into the gaping pit-
hole of complete self—destr,'uction? This
is the question which confronts us
all and this is the question which only
we have the power to resolve. India
is in a unique position, As the great
Poet Igbal has said,—Civilisationg and
empires have come and gone, but
India’s philosophy and civilisations
have and will, endure for ever.

Our philosophy, our principles, must
always leave an indelible stamp on
ouy foreign policy. Our great poten-
tials are rightly being used jn the pur-
suit of peace. There are sinister for-
ces at work, some with foreign ins-
piration, whose one solitary alm is
to create chaos and instability in
India, through any means and lead to
its balkanisation by weakening the
living symbol of national unity, the
personality of our Prime Minister,
Mrs. Indirag Gandhi. But let these
forces know well that under her lea-
dership we are determined to achieve
our goals both nationally and inter-
nationally, Where petty thinking Iis
replaced by sentiments of sacrifice for
the greater good; where negativeness
wilts under the determined onslaught
of positiveness; unlike them, construc-
tion not destruction is our watchword.
Our soil has produced colossus like
Swamji Vivekananda, Mahatma
Gandhi, Rabindranath Tagore, Jawa-
harlal Nehru, Lokmanya Tilak and
Subash Chandra Bose, They are all like
emeralds, which glow and gparkle in
the necklace that ig India’s moral and
cultural heritage. It is these jewels,
who dreamt of an India which would
represent the perfect synthesis  bet-
ween the old and the new between
age-old history and modern technolo-
gical advance, an India where young
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men and women would strive for ma-
terial advance, but on the stable
foundation of a great culture and
philosophy, an India which would be
a light house and shine like a vibrant
beacon of hope to ships, which in spite
of materials progress, seem doomed
to flounder in the stormy seas «f un-
happiness and despair. It is for this
generation of Indians to strive to be
worthy of these great men and btuild
the India of their dreams, the India
of tomorrow, the embodiment of pra-
gmatic progress, in an ocean of tran-
quility, an India which unflinchingly
and unswervingly carries the forch of
peace, a message that from the time
of the Buddha, we have lived and
died for.

Wwith these words, 1 support the
Demands.
SHR] DAULATSINHJI JADEJA

(Jamnagar): Sir I rise to support the
Demands for the Ministry of External
Affairs and in doing so, I shall restrict
my observationg to Chapter VII  and
that too the part containing South and
Central American countries and the
Caribbheans, Ever since our Prime
Minister, Shrimati. Indira Gandhi’s
historic first-ever State visit to us
many as$ ten major South American
countries in 1968 India’s image in that
distant region has grown immensely.
Alongside, the increasing interaction
between India and several of  the
countries of Latin America and the
Caribbean in such multilateral United
Nations' forums as the TUNCTAD
TCDC and the Conference of the Sea
Laws, has also offered the South Am-
erican countries opportunities not only
to appreciate India’s just stance on
several of the critical issues that di-
vide the 'morth’ and ‘south’ countries,
but also at the same time {o assess
India’s immense economic and tech-
nological potentials.

Under these favourable circumstan-
ces, quite appropriately our Minister



of External Affairs, Shri P. V. Naras-
imha Rao organised in June 1980, for
the first time, a very meaningful dia-
logue for promoting Indo-Latin Ameri-
can economic relationg with the pepre-
sentatives of the UN Economic Com-
mission for Latin America, The meet-
ing reffected the earnest and keen de-
sire of the Latin Americap countries to
strengthen further trade and economic
relations s0 ag to translate our com-
mon interest and the identity of our
common nationa] and inter-national
objectiveg into mutually beneficial
endeavours such as trade exchanges,
investments and economic collaborat-
ions,

The year 1981 marked a high point
in the growing Indo-Latin American
relations. Never before had two na-
tional leaders of Lalin America ever
visited Indig within a span of one year,
I refer to the visits of His Excellency
the President of Mexico, zs our hon-
oured guest on the Republic Day and
subsequently in November of the
visit of His Excellency the President
of Venezuela, Both leaders in their
talks had greatly stressed the need
for diversifying and strengthening fur-
ther their bilateral relations and coop-
eration with India. On a variety gf in-
ternational jgsues of common interest
and concern, the views expressed by
these two leaders were identical with
that of opurs.

During these exchange of visit, our
Minister of External Affairs along
“with other Ministers of our Govern-
ment discussed a variety of matters re-
lating to both bilateral and inter-nat-
ional relations Also, mutually bene-
fleinlyand meaningful initiatives and
bilateral agreements have been con-
cluded by India with Mexico and
Venezuela, Opportunities and aven-
ues that exist for further cooperation
betwen India and these two countries
were also assessed and identified dur-
ing these exchanges.

Additionally two important trade
agreements were concluded by India
with two Latin American countries —

one with Guatemala and the other with
Argentina '
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Our Minister of Finance, the then
Minister of Commerce, Steel and
Mines, Shri Pranab Mukherjee’s visit
to Argentina and Brazil in late July
last year and his discussions with the
leaders of these countries were admit-
tedly very useful for promoting fur-
ther our relationg with these two ma-
jor Latin American countries.

In recognition of the potential that
this region offers for development of
meaningful relations and cooperation,
two important regional meetings were
organised by our Government - one, a
conference of the Heads of Missions of
India in Latin America presided over
by our Minister of External Affairs
in October and the other, 5 conference
of India’s commercial representatives
in the region, presided over by Shri
Pranab Mukherjee in  July. Both
these meetings are steps in the right
direction to pave for further closer co-
perafion. with the countries of the re-
gion, More such conferences at peri-
odic intervals are welcome and even
necessary in the future,

Other significant occasions, such as$
the Non-aligned Fareign Ministers’
Conference held in New Delhi in Feb-
ruary of 1981 as well as the very recent
New Delhi Consultations Amongst De-
veloping Nations organised by our
Government in February of this year
once again brought leaders and rank-
ing officials of the various Latin Am-
erican counries to India and  their
exchanges and interactions with our
counterparts no dought have proved
very useful in the efforts to promoie
understanding and cooperation  with
the countries of the region.

Above all our Prime  Minister's
visit to Cancun. Mexico to participate
in the Restricted Summit Meeting with
the leaderg of ‘north’ gnd ‘south’ coun-
tries and the views that she expressed
both in the conference and ouside to
the press and pther media have very
greatly contributed to the building of

a positive image of India in Latin Am-
erica and the Caribbean.

I am sure this august House will join
me jp expressing our appreciation of
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the encouraging and concerted efforts
that orr Government has taken during
these years jn promoting our relationg
and jn paying greater attention to
Latin America.

While doing g0, nonetheless ] should
add and underline that notwithstand-
ing the increasing interest shown by
our Government to further jts rela-
tions ith the countries of Latin Am-
erica and the Caribbean it has become
almost imperative today, more than
ever, t0 evolve an even more imagi-
native and necessarily a more involv-
ed response towards the countries of
the resgion, It is my considered view
that such an effort has to be made at
least with reference to z few of the
major Latin American countries such
ag Mexico Venezuela Cuba Argentina,
Brazil, Peru, Chile gnd Colombia.

This does not, however, mean other
nations of the region are unimportant.
On the other hand, as these principal
Latin American nation-States are in-
creasingly taki®™g charge of their own
destinies and have shown in the past
their keen desire to develop their re-
lations with India, they must be
shown the same deference and atten-
tion that all newly emerging countries
receive from us.

Needless to sbtate that countries of
Latin Americg and the Caribbean are
no, longer an undifferentiated mass of
countries. Moreover the geopolitical
and economic realities of the present
decade require that we pay much
mor. attention than we have done in
the past. It, in fact, calls for a basic
change undoubtedly in our approach
to Latin Americg and the (Caribbean.

Dramatic developments in the terms
of which this region is increasingly
relating itself to the rest of the world
and the significant ‘transformation
within this region itself make it abun-
-dantly clear that if we tend to, ignore
this huge continent today, we should

not be surprised if we cannot evén
understand it tomorrow.
I do not have -to. elaborale to this

august Honse how the rigours of the
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cold war have already reached ihe
shores of this distant and once tran-
quil region  turning it into a raging
sea of troubles,

The critical events in Centra]l Ame-
ricg and the incredible human carnage
occurring in the region should be
matters of very greai concern to our
Government and our people who have
always reposed their unquestionable
faith and commitment to world peace.

14 hrs.

Thanks lo the pioneering efforts of
late Pandit Jawaharlal Nehry and
other like minded world leaders,
today the policy of non-alignment is
accepted widely by a large number
of developing countries as the only
rational approach and basis for their
foreign policy.

It is not surprising, therelfore, to
note that whereas the non-aligned
movement wgas essentially an Afro-
Asian movement in the past decades,
in recent timeg as many as twenty-one
Latin American and Carribbean coun-
tries have either joined zs full mem-
bers or have sought observer status
in the Movement. ITn the South Ame-
rican sub-continent except Paraguay

all the other countries are eifher
members or observers,
It is, therefore, our bounden duty

that we, along «ith other members
of the Non-aligned Movement take the,
necessary initiative and steps in cen-
cert with the countries of Latin Ame-
rica to bring about peace and resolve
the Central American crisis before it
assumes critical dimensiong and there-
by endanger world peace,

In doing so, more than ever, iy calls
for India’s greater interaction st all
levels with the major Latin American
countries who also share with us eur
concern and objectives in respect of
world peace and striving for a new
international economic order.

One significant element of the
foreign policy of the major Latin Ame-
rican countries is the increasing diver-.
sity of economic ties away from their
traditional partners along with their
pronounced independent stance in
world affajgs. In addition, these coun-

.
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tries are also engaged in a variety of
experiments that would hasten the
pace of cooperation amongst them.
The new ideas with which they are
engaged in forging closer cooperation
among themselves not only have bee -
rewarding to them put may act as
catalysts for similar such collective
ventures elsewhere jn the developing
world.

Omne reality of the emerging situa-
tion in this region is that the Super
powers will have a decreasing role to
play in the decades ahead, a trend
that is very welcome, Another reality
is that the major powers of Latin
America will have zn increasing role
to play in the decades ghead,

It should, therefore be our endeav-
our to work more closely with emerg-
ing Latin American countries who not
only understand their own responsi-
bilities but are also looking forward to
closer cooperation with like-minded
developing countries of the world.

These changing realities suggest that
India should adopt a more involved
response towards Latin American
countries, set indeed in the consistent
pattern ol our global policies struc-
tured as they are to make for a more
stable and equitable world grder.

India can no longer afford to ignore
Latin America and the Carribbean.
Common interests critically important
to us do indeed exist In these coun-
tries. But mere recognition of these
interests alone is not sufficient, These
common interests need to be nourished
further.

That apart, the issues of primary
importance in Indo-Latin American
relations in many respecis are the
main issues that both of us commonly
encounter with the industrially ad-
vanced rich nations of the world. These
include such prablems as the tferms
and conditions of private investment,

trade and tariff preferences, commo-

dity supplies and prices, the oceans
and their resources and security, and
the transfer of technology between
north and south countries as well as
south and south countries.

CHAITRA 9, 1904 (SAKA)
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The challenge here is to formulate
policies which recognise the commona-
lity of interests between India and
Latin America, and restructure these
interests in terms of the increasingly
complex global network of relaions
among the rich and the developing
countries,

In view of our vital common in-
terest in helping to resolve serious
political and econdonilc problems fac-
ing the world today, ways and means
have to be explored to work coopera-
tively with the nations of the region,
In this effort the role of Indian mis-
sions located in these countrieg is no
less important., Every effort should be
made to strengthen further the per-
sonnel and the facilities of our mis
sions in Latin Americg and the Carrib~
bean. The Government of India should
arrange for visits of Indian leaders,
parliamentariang and officials at more
frequent intervals to meet their coun-
terparts gnd exchange ideas on a
variety of issues of critical importance
both in pilateral and in international
relations. In response to our Indian
Parliamentary Delegation that visited
Cuba during the year we have receiv-
ed Parliamentary Delegations from
Euador, Brazil and Colombia,

With a view to develop further
the transfer of techonology between
India gnd the countries of thig region,
our Government should seriously
consider exchange of scientific atta-
ches to assesse continuously the re- .
search and development avtivities
in the various sectors of these coun-
tries A systematic effort at assessing
and monitoring the lend of scientific
researcth and indigenous technology
in different economic ang scientific
seectors petween India and Latin
America would, in turn, offer oppor-
tunities for both to dispense and ex-
change appropriate technical and
scientific assistance,

While there exists a very rich re-
servior of goodwill for Indig in all
the Latin American countries poor
communication and absence of ade-
quate avenues to articulate our
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[Shri Daulatsinhji Jadeja]

common objectiong and sentiments
of cordiality have somewhat impaired
our involved response to each others’
probleins and perspectives.

Educational institutions, the media
and the general public jn India pay
insufficient attention to c¢ountries  of
Latin America and the Caribbean,
and many of ugs to be frank, have very
scant knowledge of these areas.
Better understanding of Latin Ame-
rica js bound to have favourable
effect upon the quality and degree of
attention gnd response accorded to
this region by our country.

Political, economic and diplomatic
relations among nation-states ordi-
narily deal with loncrete problems.
Underlying these problems, however,
are the intangible relationships that
are general, rather than particular,
emotional rather than rational, and
certainly not related to day-to-day
problems or issues. In promoting the
intangible relationship imaginative
and serious efforts with a view to
understand history and culture, poli-
tics and people are obviously impor-
tant

Cultural and educational exchan-
ges between India and Latin Ame-
rica provide an evenue for improv-
ing and promoting such understand-
ing. In their present form, however,
such exchanges are *hardly signifi-
cant and that is what indeed explains
the lack of involved rmesponse between
India and the countries of these re-
gions. Whatever arrangements we
have by way of cultural agreements
with these countries, are not only scate
tered but also very narrow in scope.
What is more, as I understand to my
dismay some of these agreements,
for instance, with Mexico, it appears,
have not been even renewed or
reactivated. Efforts are to be taken
forthwith to seek the renewal of our
on-going cultural treaties, and also
to explore and conclude siiniiar
agreements with other Latin Ame-
rica countries. _

Although this is a matter that con-
cerns more our Ministry of Educa-
tion and Culture, nevertheless I
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would like to reiterate the 1mpera—
tive need for establishing a Cenhtre
of Evcellence for the study of
Latin American affairs, which our
Government had announced zlmost
a decade ago. Such an effort i§ im-
perative because it is through such
an endeavour that mutual under-
sanding ang valuable contacts of our
educated public can be  promoted,
guided and broadened.

In short, the time is ripe for an
energetic gnd earnest approach to our

relations with countries of Latin
America.
Our approach towards the coun-

tries of the region should no mnare Le
on the basis and belief thai these
countries are only of marginal im-
portance to us in our international
interactions. Rather, they are increas-
ingly the more active participants on
the world scene, nations whose
friendship and co-operation are of
greaty walue in the pyesent-day
would context

The establishment of peacefu]
worlq order and the redemption of
our people from poverty are the
twin goals that we share with the
rest of the world, including impor-
tantly with Latin America and the
Caribbean. And now, more than
ever, we recognize that these objec-
tives cannot be attained any more
in isolation. All the more, therefore,
we need to nurture further gur com-
mon interest and pave the way for a
mature partnership with the coun-
tries of Latin America and the Cari-
bbean:

wl wew fagrdl amwwg (72 feet):
gaafa  wgeg, faRw wHasm @
198182 #I gifd® i€ AR qEA
g1 e w=8 <o ¥ wrdr aE §)
TEFT AHIK AT Fgr fear @t §

TgF WIaX FE& Wlel W agd grav
g ogwdy F ax ¥ N ¥ ag
Fgar Fgm & i afkfeafy,
W F fagw dadrgasr oF A9y
geterr gy e # o #v T R
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& o« 5@ e F1 @ FEm
¥fFT a5l & OF AR AT A AGH
gw foam swar g1 o &
oFgd WA ¥ @ W ywied
X 759 § "Gy TEAT g, UE

I TS AWEAR B O} Aag
T9 9FR %

e Ff ¥ IR s
o dfo A<fag wa fadw w@&=

aq g |

& 7@ #wmar f& foE
gg faga 1 Far srgvgwar o °

g% Atadta’ @I T @I
@l FAT

wl ge® fagr am@om . #R
qaTad &1 ag IOET 491 fF =i
afag T g A § AT ATEY
AEATg Hw @ A fE& IRy gerar
I AT § O TAHT Jed@ (AT
9T, a8 9/ WO 99" H AT
gHEaT g TYT WuEd HIT IR
H TEFT TEAW FHIA HT FTIITRAT
T A | AR AeTad A OHET T
qftggs  FAT a1 IHET Sedm
fear st ®FAT 91 1 afew W
AT 4 W@ ITWE R F T Ag
J IJea@ d FW ar IF AT
ag@ g § & yarT @ar 7 o= wfaal
F1 gftaaa faar aysad—

~

PROF. N. G, RANGA (Guntur):
It is their way of writing. They write
it in English also that such and such
people are Secretaries and Joint Sec-
retaries.

SHRI ATAL BIHARI VAJPAYEE:

- That should not have happened.

¥ € a9 qX §qW gEHEET FT
W 91 % st qfeada ofaves #
gur  SaH  fadw  Harwg w1 4g0
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AT T | TET ¢ HA=ST {Ha7 M |
fRrw @ifs ¥ frafor #X g=@w
F IR A AR #IdEg § IR =9
qqHal 1 g T3 NHEIOEAT F
g1g AR Ha«q wsel § 9Eq  H

TR, WM F wWA W w@H HfEa

uH gg Fg4 A A1 FEIT T80 & fE
Y afag wa 5w avg %ﬁmﬂ
wr%‘rﬁ%&r#arwﬁwﬁ
g 99 fad ag gn @9 gasr FuE
& q@ g S fay gEsr gwan
FT STAT ATGA | Jg TAGT FIF  FT
q9 IR sgeT Atfecg & a9 9
WAl BT gH FgT WA @ & |
F & dgarear #7 W AT FY
W g TE quy H IgH 48 1)
st weEIy fefiar g gm
98 &g ad dl g9 aTiaar Tgi aeid

PROF, MADHU DANDAVATE:
Let him withdraw his applause with
retrospective weffect.

1413 hrs,

[MR. DEPUTY-SPEAKER in he Chairj

o wes  fagm amdd ;. mwe ag
g5 gl ar & s ariw JgY F#7ar
SECIE-CHIE-C1C I TR o LS
qrF § FEAT | H 984 B Bl T°9
95 AT ATgAT g |

TH gHg ded § g9 hEddd qTF
gfear amm ® g1 A1 wEW @ a®
Agloqd FAT | 39 Wglowd 9T W
faar gar @5 X ® g, T
qET @9 FIA ST g § IR FAT
TEQ 9T 41 @l 91 3§ 99T 9%
aw & wawe g fada o agreeT &
areE & T & mfds feafy
W1 59 §99 agd w8 gl | fadq
F S FT AT F AR F D AAFTQ
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[7' e fagr: argei]

0 3 N ¥ gwaw agi A fada
¥ AR w91 ufawe ok & Famq
Y W E | JEF FIEGT &
TF TF AT @ & | ITF HAIEW
THATIH &\ 9T T & W@ o
T g foee fmea sofdsa @
afrT ¥ oF BlET @1 9w IET
T 1 FT Ay 9w 91 fE
TWerHd FT IIFT 23 WTH ¥ fwan
WY 23 AT &A1 AW A @3-
T WA fag #, TR A AR
qgEag F1 BETEF ey 9T FLAT 497 |
# €Y Sear feew g fafaw ag # 7
FATAITHT F AT 1L 23 HTH ¥ IS
& gTW AT & oTrfgd ar
ag gark faa swmeAmt &1 F e g
frgin wa fag, wome, gada &1
Sl F g 9T =991 fear o9 T
F AT H AT FT HET aTd
fe7 g7 #gkeT &1 AW &%, g
F1E ATEATHE cftz & aga wee
ard AgNge |

IET F dag ¥ UF BT &l
Seor@ @ AT M FTAT ARAT g
feeeft o Su Sma &1 @WTE F
FTAWE? A A § 5 fRw
HATAT 6% ATAI M AL §, ATwA
fo= ofcfeafadt # (e gue fae
F G g% & TAS WR UFET AN
g I *' AAwA GAfq W Ja-
W F fadmdy fAar @ 14,5
fag ogr SAst z@ femr  mm
o fRw damT 7 FW FTW@ 9,
UF =@ weal A a@ ¥ foe
HartTx & TG Srs Y ity fawere
qAAT  AFFAE WRW OWRE &
Tifscal &1 i fratg Fwar g0 ad
QT P AR W Al SiEal o

ad AR, .. ..
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e wa; (s dvo wefeg )
AT Arwadt Y, wft st qar
a1 g f& 22 w19 Figwr a1 STUEA
STEE FT | 23 AT T 4G |

R waw fagrd aoEd AR
23 ¥M9 &1 @4 SN 9G¥ |

sl QoA AWEE VA AR A
g 25 & o Agt odft 4v

PROF. MADHU DANDAVATE:
The result of the festival was hang--
ing.

o qio @o AWRE T H FAFT
gl IEfaq #7 grg amfw {6
T 93 F15 arFr-feqelt 7 g

o wew fagi@i  amwal o 7
WY TF BT ATHAT IBTET FTEaT § |
foeelt & <@ QRY-WST  SOAMT
FT H; T AT S@ GHE TF IAE
T8 wals, qag fasa grewTy, qa-
siffar & wegafa, st AR F1 A
fdam wqr ar \ IgF 9o W &Sy

faars @ @1 2\ Tw "Wrctfew A ar
i qa fo@r g, 9 IgT FTAT ARGAT

g :

‘The presentation of the so called-
Third World Award to Dr.
Juliuys Nyerere ap last week’s glit-
tering ceremony here has proved
to be a calculated fraud by a cabal
operating from London.

....the Tanzanian leader, the dis~
tinguished recepient of the Third
World award, and Indira Gandhi
who made the prisentation gn be-
half of the Third World Foundation
were clearly taken for a ride. South
Block cannot escape at loast part
of the responsibility and the- con-
sequent odium for it.”
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PROF. N. G. RANGA: Dr. Nyerere is
-one of the distinguished statesmen in
african world.

SHRI ATAL BIHAR] VAJPAYEE:
The objection has not been taken to
‘the presentation of award to Dr.
Nyerere but thjs foundation has come
in for g great deal of criticism. I would
like the Foreign Minister to find out
whether this criticism is valid or not

PROF. N, G. RANGA. This is ir-
responsible criticism. Why should you
take notice of it?

SHRT ATAL BIHARI VAJPAYEE:
Had the criticism been so irresponsi-
ble, I would not have taken notice of
it, |

garefa s, o & faaqw Aifs
F 905 G UF A Sgafa WY 2 |
gIR wEicdin qdy % & Fanw
7 a1 fqrg §3 g4 wady sardi=ar
F1 7S wF W 4 ag {Aiead g
ar + ag A1 Sgafa adt | =W &1
TqeA wEL § |

74 Wi w® faaew fear %
fadwr difc @ o 93q6 & g
q54T 21 9 IHF mrdvEer o
FIX 8 F XA 9T | H Fegfwee
qrEl #f ara 78 FgAT S W a1 9
yaa g f& wres AifEma fofax
7 wifaw 1 wig Ffwe afF FrET
W oAz TRM fF oew e e R
gan T3da faew ifg 1 Ge=rEq 7
gdy #ifa ®1 o7 favg wifs ® f&g
A g, 1 stfsdmam F wagel oy
FATT FW F 9 d AGw ISQ
o e & fasg wzd a ¥ @i
F97 FEFL @l @ #iT s gfaar
¥ uw &% waidsdw o - sgaen
' FY TANIH G 3

TA T9AY 9¢ T | WA HAIT

g, A wiag {qRa--Afe & g5
302 LS—13 B
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nH UE IuTE & 39 g &, FT WA
o< &= Fi WATET & e
FT 7 FEw U F G M FAqH
Fi FHET &, W whawm & R
ox fsederd dligat 3

- ®iE IT/Y LA G FROGFAT
fg Twed o www ¥ IEIEiG
greEgia fang § M7 aAE  qiaeg
£ S & wd 3w oan T
g o &A1 wgioadl 1 <daT
fsedgme & | HTOET T/ 0 wIAv
aigle & gadea w@x 7 g fi=
TETEINT & 989 & 81 WES @w[ <@l
¥ HTY aw Fiosgr W 8\ &UW
¥ A WULiE Wi g, § OHWT IR
for mms #@ g @ ag wn
TR TWRWED & f@am i1 T
THOFT & I & fAEE wE, THE
TaTa A ST Figud AiEs 39h
wRiHT ¥ sEe a9 g8 &)

THEF A€ HEAT-SM T4 §ATH]
T AW oA A TE g ) fdid F
Si® gt wwr 8w fawawde ot
e R GRT W gEwT Omar § w1
nET g\ TH AW %1 3¢ FfE &
fegfa &k & fawg sig 4 gAT.
geer W T i gd &) fawe &
fag g9 wmfs & wEwd § )
g BTHT AT & W geien Zmar
IET | T AR 16 9% W 47
t fr 3@ ama afaea +v wfswar =
St gFF0 WNT § SHR AW FAF
fag ,ar fom azanl F asig &
made i aifals froat fased
ST W g Sad radl i ogwaAl
% fog a7 TEIEATT gger & A |

Faw TWAT §) FEAT FH0 450 &
ff s8¢ # W wendfsegw ®
fawaer o3 o €Y | frgd fadan 9%
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[t weza fagrdr araadi]

7 o4 ? W wa fadaw o Ry
o, @ 58 faa fao, g sast S,

IEN gar g AT ma fadao qv 7€

g ,dt " arag =Fd R | wiw
wiafg gaF< wd 9, wd qrfas aq§
qz9 FT Yacd ¥g Hfeq | AT €F
Uk wgimis § W wgmiEesl A
afgsrc & & Aaamt FL

waass  oRkfefa #1 §a|
gatuqe oz ag ¢ T faast ATEY
SRE g’ T W@ &1 wadET, Afeq
GROFT § wd  dearsic ML gER
awi § AT FT @I § ¢ A 4%
fass O mae ssd =ifge | |
T wq &1 A8 g {5 g9 s Agiafaw
F WrGiTI FL ML TN & BT
g | EERMTT '®{  AMA FT OF AF
gt =g

A § Giasg "9 7@ wfgw
oo #ET § T fQ HiFas 59
FT WIIAA  SUrQr TIT aFAG@I G )
§ fodd & us 9UATE T SFF FIAL
AT -

“TEl  AIg wmeMiHETE
¥ oWEA W W AR
wE & g %3 #II wiar
2 & faasft afsi 0 Fod
T ST H aTgll EIAT r
warfa  gar mamfraE &
A1, T dr, wefns ndear
W Iq&F Te-fAqeT a7 =y
W] FATT @A & WIUTT 97
qrgg TE & A9 QA &
HEAR T 6 eS| F1 Uil
JuTETE BT Sl =/fge |
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I FEETT FT AlST R @A A
afasr gt ar =g w1 Aifaa
dg gaTa fad §, SO¥ g OFE
e fogar & 31T § 8 A&
3T FHIAAEATT FT GRS FT T~
Afas ga fasaa & fau &1 qar
qET wRET fEM wavwy g foEd
OEMfAe & Agd gy Wl
FRT g S #i @fad g A7y
Fammt #7 aFgi v@d F fqv wE
wifgear «t 7 fasr ?

d AT § FFaST gWTS gev
w1fgy | W Arfeeae Mfvear afasr
Y wed g W@re, wfwew & owgr A
O § JTHT HARIATAEA # FH1 Y
TEAEN FL Q& AT I VW AMT
afgw 1 7T NefaRas wretEA A
HEY W AT qIAATHI KT THE R0
FF FT q2T WA ? AT IH AT
F1 g FA &F fag gw FE FAfas
TgH gl FX HHA § ¢ T UM
qA! #9494 F[IOF THIG FT IJGINT
81 #T "FaAr & 7

AT WHRAAE H &G F1
RATd § zafae mwdET 1 oag
fo mar €1 & "sgmT’  FE @
g ®ifs qga WY arfsca &1 gfa-
. fao @1 9% § AfFT wa I
uE 797 gt faw war g fF arfae-
a1q ®e g 9¢ feyg & A 9t
3T FIAT AFU gl TEA T gH
greaEa &4 T f& Tifesaa w
fex s g gfaare 9@ &
fears & & & www  afEw
W qX F g8 W1 HTEETE Ag 2
g

qXTAT HRT @& g, a8 gfaars nw-

arfaeqiv & faens &9 ¥ 7g) wrg+T, aife-
T &7 |rfaaa §y & qrg I3 FF F.
®T gare dar 98 T Tafa ag gfaanx

¥ oy wo-sfane wgne § afwa
sv o¢ ¢ f& ag gamnw @Y S
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Aa & faams g sgw gin-—waw
w1 gag T ) AR A
FamaT fF a9E F1 @owr g
AT @eWeT @1 & | gH  WuHr
Jnr W AfET Iw F gg #7 sS4
43T FAT——AE 31F TET &1 AR F
WEAEAT AR 8, HIHT T wgon
@AT WIS § A(6A UF T a
FT qFA FeANGT INGT F GHY
F AT FT T AZI FOT 7 HWIX
e fowma #fE ag a7 "@ @
A

grffa F A-aRGER FT ATHT
feat 159 zE FE v SR T AN
arfge g1 f& zw zE9< famme 4T
ufFs 3R qrg Ffew F-mwgdifag §
JUTENE  WgEd, §IT ST ¥ ¥
qOAT Sy ZT T Al HH WA

MR. DEPUTY-SPEAKER: You want
me to ring {he bell?

SHRI ATAL BIHAR] VAJPAYEE:
I do not want you even to touch the
bell,

MR. DEPUTY-SPEAKER: You are
the former Extermal Aflairs Minister.
Therefore, you must be given more
time.

SHRI ATAL BIHAR] VAJPAYEE:

Thank you, Sir.

PROF. MADHU DANDAVATE: Even
if the bell is rung, it will be expung-
ed!

A omEa fage smwg) o g
agAT ¥ @ s & 7 #wafas
faemz § 7@l @i T =gmET -

“Pindi never responded to India’s
initiative; Pak No-War oer curious,
implications will be studied says
Rao; P.M. doubts sincerity behind
the oerff intriguing; the offer jg  the
offer js a propaganda play.’

CHAITRA 9, 1904 (SAKA)

Min. of Ext. Af. ngo

IS I9R FT &9 QT gHAT A
AfFT gAY @1 W@IT "9ATAaT 99
qiffeaTT & w9 &1 "ew g fasr,
a4 amifucfar a9 X 3 T, W
qiffeaT Fad g9 & wfF @ar
q1, T S¥ IAFE HAT FAMET 9471
i gAT QAT g T | g FgT 9B
g ATHT FId T I3 ITfreard 7 g
AMT | 3F g, I AT qifFEaE A
TGl AT GfFT me S mRdies™
afdfeafs & Ak s@ waw ¥ o1
frafg aeet & Swd  FRw qfF-
W afe a9 93T &7 "IET 7
@ ¢ A 74T 48 JEL A8 & gHiT
fao f& aw Saa ag § o1 % W
f& wsga ¥ e Swware
g a1 agl ! §|T guIe FX 4T
e At & & g oifswam
F UF AEgAE F AT A BEA A
UF 7 TH -G F AW T AT
T E Y, W o w A
@ gFHd 3 |

ud AT g fF 1949 & AT ™
ATET FT Ieor@ Tgl (AT FET AT
g7 | 1949 & A-IIX -99¢ &1 ATHT
o dfeq saegT @@ A fwar 4r
3y difsuaw # g €, wifageq
F Fi@ 411 7 qf =m=er gl f®
qiffead ¥ I§ HAG Tl HTAT AW
g9 FH U, IAT HF ATd | FIEIT
T g gfaar & A@T H TIEHT
A faore omar ) °w qwa arfee
FT 1 Sa1d 4T, 9g W1 AT ;O
g198 FeMTe fF 99 T© waw &
g oarfe & o f6y A - -d
A G AT §, I qF IT AEAT T
g@ W F, whwar fagifa @ #1
T | AR qIFTE F 79y o g@y
Fer ¢ ar oo+, Sfarwar 3w & 1
fower ¥l ¥ wyae @ waws
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[ w2 frgre arsTal]
framg mrgiT v a9 210 1 gegegar
FT T 71 8, fFaT TE 987 F7 7T
AgY f2aT MUAT | §AL gH 9riHEaT
* 919 98 1T SWA-AMA FE AFA
g | T qUHAM % A2 97 0F
A &L 4T HIT JAT OF 2 A7 ar
gradfas ¥1 ¥ 9¥z FE@1 faars
qITIVgH 4T 7

WM QA TR TITE TIE : ag
wsgr fgest 2

N WIA (43T awIE o Fe-
Afa &1 7rmar F

2 ¥ qifF=A ¥ 9 giq0q
9T FTAAA FIA & AT & foqar
T 1 AfET qF miFeEm ¥ ggea
EIA-FHITA H FIIHIT FT JIA T
9o1qT A1 gAA T A1 A, gAWl &
ag &7 faa f& fazw afas seamr-
atg A AEA 0w AmAr g fF
qifFEI=  FT F IAA-ZZF-FATIT
§ FOHT &1 53F /E vIvn Wifgy
qT, FEF THENR AOAT FT oA
qACTS-ANE | AL G FaOE T IS0
@ g dg UF FATOT , W ag
F@ TR £ F4d7 gAF IEr AMES
fear 8 =T = ssnr Afzw =8
fear & 1 A 988 F® F deA
e g, ..

W, Ta> ®> TRo WA : WTA
"qRE war fear o

q wra (@7 Smqd ;o F 7
AT A 9@ A FT @ §, TG
9T F§ WAF &g gy ¥ 3
ST, AT AT A THGAAT T, IR
A AT F WEAT E, 97 woyrg e
gn3 miax T frar 20 3q-
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€75 HE1EG, WY AA w97 &, a7 &
72 TEFT AW ARAT § | miResA
I &1 937 sa fegr g & amEst
f& ag v3a § @g AEAT F(AA-UELH
FAIA ¥ 41 s@AT Sy ar) AfEs
73 WIHFT g4 [E FEFT A
SoaT 3 f& @g 9msr gIHA-TEE
FAITT A #41 =l wgi v (waar
gaAT § 4z guy AW f=a g =@
FYAT & qI7q 4T 200 1 7I47 €87
2, § wmw 3R widad {on-
ST ®Z5 w1 g, § S SrAdr
g f& ag aaf amr mar . q@ &7
wsa™ ¢ f& fogst adadix & |07
Zad FEMT F WHA ®1 EAAT F
{77 g7 7@ or N aA 34 =30
WIT ® gFd & % "g A TUA
&1 T | afrs e ot § At
g fr wifperm &1 agi AT @
g A gsrar w@rfgy ar  arfs-
TIM T AT FI G, A T IFT FI
JEAT |

“Even the dispute pertaining to
Jammu & Kashmir shuld pe resolv-
ed similarly in the light of the Simla
Agreement.”

SHRI MADHAVRAQ SCINDIA: In

what context has he said?

M wEw fagid amad: ww
TART  OLeA, AT FAL ¢ AAR
&) qF wdim g, o0 wgavea fafaan
Y, wrad F@ET 9@ Ag

AN wgIua f@war: &9 fangs

. 9% g |

s wEa fagrt amad) . adi--
afafaar 1 g@, aqEiT €1 I
qc q FE AdY |

of: wraacra Fafaar: Fa-fedfeqma
fagd =g feesmma gur 8, g #19
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gr ar ? tww ghew A, f@m = g graEia T g gF
FAT F FAIGq feEww gwr g7 F41 g =Jfee? A9 fowet  &we
1 do no. want to innterrupt you. I am MWF " HET a_;_ﬁrmga_q_a!ﬁaﬁ-z
SOITY. ' : et
> forre: wie: & G G T T S
i WEW MgrT awAme:  WF g1 sE dgoar A A g,
feeefadvm &1 31 # T 7 afer #% 35 fwe A falw faar
TfREE A1 Ay 'E g oA ar | w qifFET & ad faosiE,
T AT fgz'tﬁ:r;rm‘ w1 s;rfa‘q:tf FelT 9T am Ffr g A
. :"ﬁ; M g\ gAEes AN W fr w7 &tedin ov I gl @ o
UEER T Fl g, AT FqH AW gl wm g, wifeETs st &
= - - -
_t;%a\,e‘ AR qﬂﬁ: A fog feed T @mn sy dor g,
RASLNLL LA A SEFET @A T THE Al fawEony
AL ST qag 8 S w49 fear-—d ¢ fars

ST FT T §:
- Surely the Delegation of Pakis—

tan ‘does not believe that the rights i qio @l Hifwg vim: w1y,

of self-determination and self-ex- €t ady #g 2 £, ¥ A a@ Fg
pression can best be exercised under R E
martial law.’

gl aF qEr I q@r oav | {6 st wew fagidc awdyd, ;. ww

gy Sfmar qE @ a4, a| fare
T F3q fragw g g fee @
TEFT G& FL | Fde TG@E &
g g A Y, A9 F g, dar aw ’ s
qrq, =i AF0 F §MG, FAG AT F I H PEAT ABT \
[IHS 9T AT, FEAW & AMHA 9 A1 | R o

qA TRETT g—-TUN "AT ST A .%ﬂ e ﬁis"‘? Jrwai: 2% |
e‘-r%&ffq #i afg &1 gwa13 w@T &, AwA R FEA T_g% € iR ?W REl 2T

N S e 2 & kT W FONR 9T AW

ag g Wi @1 ST Eiaﬁuf a, BN =i ® dae &
3§ g AT aifgy | RERTE A AR
T&HT A8l & A1 §TfaFesTs &1 40 RT3
ww & fga @ g & orfesmm <@,
qSdE il WIS Fi SAAnwerEa
foqaas dar & wf & sud &
gfaeamr & gL & 9T )
grffEits Fi Wi WIAT TEET qgwAT .
M 1 WF SAqT T 9 SH
AT WY g meTiu® R f
Sate foat § deeew ¥ g

Wit fag u@w (seET) 0 @

-

¥ w7 oqrfaswrs umT g sF o
U% 7T T W90 Ao A fF FTeA
FT OHATH w¥l gm0 &, A §iITE
ag & Zifwg AT &g ardia Fdi
oS B AT FTANAT | FEA HJ——
Fardh aw sedt § 1 AN Fgre-
gAY dwdy g, awm w097 0

FIPAR F ATAr Fi AT AL FHA Fifow dmima § Iy EE (o)
fat fEut ar &ww 9 @y wge famvsr @le wifew) @ wg wmW A

AGA| G——FEHI< & TE q7 THET qrEl %1 2T g |
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stz fugad ammat: ReEl
¥ h«sil= F §are 9T F15  9I98
g 1 T& wmar g wwE fHd
AT 9T & TEAEHT d@ F1 93T
M g\ AR AF g, AIAN-FAT
TR TGy &, IAF q@ W@y FU
T mwaw-mwerm AT g, AfEw %
FIAT AT &1 HTEHATT &F {IA I
TAAET A@0 1 gEHAT |

wgel aga fawar mw@ oA
g FqT FT AT——7Tg fagw a7 A1
AFE g W § F AW ¥&A
I £8 sy & 1 s gfa
THY  F@rEg WEEE & TH A,
afpa  ofesgs SwHT ag 3§
MMIQFAT T G5 T4 | FH FTIHIT
F HEAT g7 FIT F1 dAIR F,
gaT & ogr agt aumar & gfweas
FIE J FEAIX I FFAT & | AQ
TEE A 93X FIOAT A A AHFT
A g Y T X FFAT L 1971
FI AITE FAI0 A7 1 IR FNAT AW
HFT F@T 98T 1 KT AW
qifEe@m @85S Fvm a1 fee a g
=g A ¥ fod aifeg= za &0 #
70 g1 T WAL ;AT ZH AR
TIga s e @, AR difgy
wifasw Fgq gg F1 AR Had A7,
7z 3w & fa¥, qw A ahdg F9ar
w faa a3 guba & am &
fFea@ & M7 gH F@AT T g7
foc ¥ g Ay, amdE e
AT ARy

I & qg gAry F=t 9w @)
3T F A IS F1H N osrEw

g1 AT FT YW TF wgeAqu TR
21 =9 foid ¥ Fg1 aar §-—"F=

fasg 21" g7 %@ F amw (6
qaq weslE . w1 g R 9Es
qfrag e TS AT A F NATFAI
A &, Tgq gEW SAQ AT AL
I §T GFY F, FGEE & AR
® o Fadd g aFd § AfEA
ArTAT FII g4 WY A WTEAr AFT
g g ¥ =fzy 5 gw 9T O
72§ FIR AfeT § falbat ®
gAra o1 T3 &, g I TN A
T FT 7R E1 gz dw adl T
q & gro qEFeY &1 /NS 974
F gfsm =F[ad =@ | w4
e 2w ¥ oax ¥ v #y
FET 1 AfFA 713 &7 R AT G W
3 FUIL F IF T AIC A FZNOH
RIMTT 97 35% H/IT TATT FL |
L RE Gl ¢4t B¢ (D W EESRALTA R
fedt &1 gfaa <asr gor, f5a 9@
¥ A4l geaed 3T ARIC . AZ ZANY
fedoit #ifa - ware 3 o

qifFesta & @ A HAA A
ad 21 Afes afraw ? AW
ey H g fqF  wigR wr g0
fozor  fadi faarsigam & g0 7
nfus gz Iy gsa ) HfeaY wgew
FT ITAEA A FT W E | ATAL-
w & wegefa fagrsdgam 3
fareit w1y 9 & o fawrw & FT AT
g frex ) gl £ #gHig 1 F
Tel 9aar fe gar a4t & 7 AEw
Fi MFRF W fagmay \ BE-
1 IW AN q; 73 LIS T AM
# fo wrer & wrx i a oqA 4%, qg
oI Al ¢ 1

g9 wirw @S § wET A
€ § oagerr ¥ 32 § 0 gand
oy TSt FT A BREBE ¥ AFgATA



T 397  DTGLT1982°83—  CHAITRA 9, 1904 (SAKA)

BT, ArIw g, EEenfEa g
San fagam dzr xicy wr ey
gAY & v

gAaT HI39-HFHA AT
WTIHF fFR0 1 IGH ZRT AT F
A1 A | dF EHAA T &
IR T 47 7 FEFA F AT
¥ g9 @ fapsr 77®00% AR E
AT H BT § FAT g | 127 W
g% wRE § 1 27 IW @ mE
THIAE AT FAZE T ARG A F
44 WM 7 fel § W T THAE
T & F40 FETE 4y 7 &% AW
THH @z Y, T AT § |

o Algg v fafaar o awd™
ETAT @gy  HEAIW ATH §

o gew  fagidr amgm @)
TATZC qrQF | ITETET  Fgiaq, |
Tg @I a1 fF aga @ &1 5 T
T HAAT THI AT |

& qro dro wefag Ta ¢ arsidy
A F P O OIHT B AT
g1 uw gar am F wg g fored
TUF FAF 2T G, JET W Ag)
41 3z UF WIHT E O FAC 4
EECUE I D T L I T B i
FRFAT gHr 4T | (suawrE ) o

A gz fagid arwaa) : & miagr
MET A AATE | NG & AT
T wadr «g gH0 o°r | ofcom
URE A0 03906 § g2 Argat qan
W ogE R SEs I & S @y
g7
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st 9o, &0 wxfug wA: Ay
at W@l o1 ey qe w7 fmur g
¥ FIaF| FITHAT |

St wew fagid @owEar o gay
44 W qHMIAT 77/ 127 AT F
A &I Fi AE T HAQ 4 , TO Y
BiEwl set 9 Afwq 0 7 & g
T 7 ZEA HAEE BY F §O A
F g7 1 feur farsg o=y g9 19
agt faar

JqregEr NIy, wRXE 7 T
AUy W AHA §, I OUEH ¥ FH
FHITT  HWIAT HEY FE; AN | TG
smga fog gefeeas fafedy  amoraee
Fr fraser awEr g0 IHEY
foes & @A Fv A gl § Iud
W ORHTTT A& WAl a6 &l
g1 35 gfwar o & wfse ar
HIFA W1 ST EH ZH FH( AT
Agl FT Way | Afwd AT TH
dAFqaars; w0 § 1 A AWE §
AT WA 9 &, TAGA TY 3, Afeaw,
arfafeam & =T & AR gH waten
T SAqr ¢ deli aTaEia F
#  wffaw ard =gy A
HET F I OWE A g1 (nEdn)
FUH gl A g, a@ W 2

Q% AN e 0 g A
gl ® 1

T owew fag amad o g,
ars #E &)

afas I 3w ag & & wm-
wfarat St ?T@fl’ % 1 FTdY E'_ \
TR A MistA greey & feers; fomr ¢
T GIT OH FEF A W
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[t mea fgrd amaa]
Fis TEST Agl § 7 ¥4 RAQFT F
qaAmA; ®  Afeq wad@t ¥ Aq«A
Fi %5 fawr«gf § 1 Far mwaifR-
TR & ©F &, G &, TAREA FT
®i§ &% Agl &

ot dio A, FAIWRE TIA: WM
gar  difsg—-sargTond |

st wewt fagrdy awagdr - Ad-
AgY, g¥ ggw FIq; algQ | IMEET
AWM, M UAES Jaae § AL
ToAq &I I . ... (swaagma )

Y Gio A AWRg Va: T T
¥ A $T fwgr g, na @ A saig
g1, 58 WG HR FHE a0 aqrEe |

s wew fagrdl aiwd §i 0 owad
e 77 fagr g @ Sz g+ 7
e HT geA AfsT, o aF a7
aqr ®E?

ot dfe &0 ATWE VA : F X
Rg) wwr <@r g 9% ®Wr adEn
g% &g |

N wze fagd madd o #
fagw weli #v wgmr & 4 §g8 N
favg@ W a1

TH-EUF FI J1 42 F6 W g
3% AN FUA ¥ faq 3o 1z e
awl ¥ qgar F) A IEH SKA( FGT
agl et ?

IR &1 JAHAT  IHAT
gal g & °NGT £\ 5§ mmw
wgr-mfd & v gmi g AT §2M-
€77 T4° vz favge Swd qT TEiE:
e &1 zary mifga  cavE  gAE
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arg fageta § 1 WA A OAC wT@T
g, graxar g f& & ggl For g zafaw
ys TEr awar g A fadw A& wmw
ug SEY’ F AR 4T qfesd T IR
g, afem g 7 @71 = Qe
2T FT RS A Wl ) AGT THET
FTL0 ag g & qafaeaer o 7 wgy
wfem g fadzatraz @ d 7

3 HWA Hoared ay feafy o
‘TS dgd FETALI @ | gW ghuay
¥ fav s wgr-wfsa g7 fAd7 § 9
yifas-da & &9 & fav gl ag-
wfeg a3 fawx & 1 re-fadsar
9T FAT FAT AT FAT & A Iq@ATAA
# UTGIT 9T § FAT AT GFAT & |

ure frafad ag & STveger Agia
fF g9 #WOFT &1 WIATHAT FIAH
@RI §¥d 8 i< =faua €4 ®
aris & §  fgafesm @n § o
g wra-fafgewa” ¥ ogae 93
grfega €9 7 S/ g7 @7, SUHT
g fEr Smr atfge 1 fw
vefafaedom @ am F3ar sifeg,
afFa g Ag #gr, |7 W@ cEr
Ao | gFEr wfagr 9 vE zfa-
foafea faar ar 1 difvar garw fwa
g | ¥y i @ifar & aga ag?
grasr g 1 e agy wan, zafec
qg TERAA Agr gAr 1 wifaR 5w
qWi  Fi TAMERI AT arfag fae=r
TR0 ) UF RAT IR Fj g qAT Fiddi
Irfge + afew MEI-gwzw &
frmer w7 Az MU

T fraeg ag g s gw WA oY
TUF & AWA H 9gd T GFhd g |

oF WX A ey ¥ S0 saar gf
—sqfemr w1 1 fagw @& Ao
4, & ag & wfaffar §aga#1 naqg
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7o 1 wmafwgr # fagama A
gt & gzAv Sifgr | #1§ Al
FiEFl fF T1F7E & g g
wie, AlsT gary frafy 3o & of
B0 @ WEITEM@ FEAFT AT 4T,
gu Iq gEAAT §F T Aq & a7 ag)
TA | WAT FAT g4 ;RETAT F AT
T owrEFAIF? gz A 2 R osw
gegTicsry gEgaAa ® g faaufor

& GIRTT T wrEEAT gt AT a3 4T,

g9 IS HIFAAT & FF F-—HTEIAT
A ¥ |ara 1T W€z 21§, AfEA
QAT & AT Fg0 T T A8 T7US
Fgt  Zrar  =rfgu ar 1 fadam
WT grfagid ¥ aga g wawal
0 &4 § 91T fasga & 39 @I ¥

\ ygrafEat a7 a@gac g€ sfaeawt A

!

)

TH 47 I9 IW AT UF AT £AO HEI-
wfdq & NG F97 & fam A9gz g7 &
Twy  # ogwrdr #f afasr gEn ar
Y7 ag aF & fFan faur ¥ @
mex AN Fqrar | afed gmdy @ig
a ogfasr 20 wwar 2

Figfaar & atd ¥ 0F A T@

¥ FgaT AEIT F 1 TR HAT
gfan ofrar & q@rIr g @ TIET
gral & &AM IRME TF AFIA

fear a1 fomw sty w2 fF grzde
1 JAT0. .,

o 9t Tie wfGE TE@ 1 IET
Fafesmm  foar @i /&1 8 1 wmw
Agaar I1ga § @ YU IFd g |

W qew (g awdg : F
digaAr agi "gar + afaw Fzfzawa
FE OHIgEE |
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W Tio Jlo Wifwg T® @ &7
gure our H FrF @ af gt gua
#2fess F fear ar

W, wew f@gIT) ar=qd : 3
712 a9 ? qrEdnT F; AT A
nw HTfEwA TZzhz fgar mr. |

M Tio Alo ATVEE V& @ FivA &7
F2fewad fxar 4r

w; wes lagiv amgar @ g9
Gt & AT AT ALY FHIT 57 °?

o9 A afeg va e
frare T 1 wWd =E & F mraE
A9 & Fa1 F7feqwa gHr A

W, Wew fagiv awdq) ;. #qY
fraga 2 f& arfwfaar & grod &
fau &1 9gcT 21 28 # sa% 39
T FAEIT g+ FIr wifsaay @
weger # fear 2 5 3 a8 ww
g@d A1 E | AT3T HEET 9 AT
qrE FL WI & | &9 g% arafaary
& q1 T\ 7 F a9 afusw e F
afaqd @ 7 gH 3 44 qU ALY
qgEdT F, AMMge K e £ fF
ZH VEWATFT LI &1 #fFT murar
1 qfed & #99 § gaq g7 oRrera
faar ar .1 389 a2 dHTT 9T ArfAfyar
#1 ufed o fgeqn o7 &t awq gy
q1T m™r 7

UF g6 F1 B Ioo@ N #TAT

T T RH wwl w0 grs A
IR | gH AT owedt ¥ dte

F1 fanearfEga a7 3y srofw w¢
38 afew geieha  afifeafs

-

7 ofwma AR fazw fify & afe-

T #IWEA F FW gW @ 39 €re
Foaozan g Fr o fqEeA @
TIFTT BT I Fi Uefqd 40+ & q1¥

4 T FIATAT FIROT IAT AT FifRm
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i[ = wxa f@gry amgyi]

71 ¥ :gf«ratrt.mwia BH @Al FIga
€ 7 i w@ar wgy & a0 faEv
qiiFeaE & vIqeA™MA  F1 falw
FW F S gHIR JaCEF IaT AT
Y W I |

e a0 ®o T&s WOH - (E{i
faseft) @ wgE TH FTE

i weq fagrn swIg ¢ #oAT
T Fard F o & = oagt g
g1 Wi W@ ey A A § aren |
ANE, Ag SATAT | qA7 Fi &
mg F feedr g at ¥ aF w99 F
fam &g g

Kl Qa> €0 T8 WAL @ Jaq4d
Fui g7  TAT g7 qAW 2, FEIA
A AT A4 RN E

SHRI ATAL BIHARI VAJFAYEE:
I am prepared io hold constituency
level talks with my {riend, Mr. Bha-
gat,

WA a1z g AgE i 3 0§ aw
Fey qT FF 9T TWT ww mEal &1
REE A e R o A e
TEIGT ATEAT [0 | IR 45T FT |
S Fgl TaATAs aa ar FAg 77
gear g f& # 78 sEw AfE
Fog FEAFT F fF vy g F=wm
AT H A1 eI Ay 7 o0 fawwiE
FF I FAQTH T oW F7 f7r
gA IAF @O FA F@IA G |
MR. DEPUTY-SPEAKER: Now, vou
have left Morarji Desal..

SHRI ATAL BIHARI VAJPAYEE:
Again you are participating in the
debate,

MR. DEPUTY-SPEAKER: You are
coming trom Lal Bahadur Shastri;
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you have left Morarji Desai; I am try-
ing to remind you.

SHRI H.K.L, BHAGAT: [ am 1iry-
ing to refresh his memory.

SHR1 ATAL BIHARI VAJPAYER:
1 remember everything.

#1f wEw@ A § WO avgaed S
FIAT FA & | qI7 Faw qrfaeqrT
qgY, TIATTH, ATIF SAEFT, «f=a
FHIET & A AW | GFAAL FAQ
§ onfae F99 F 0 FCE £
g7 g7 UF FFAT F7 wFA £ fF
T qfeear 4 ooy fawewrz faan
7w arir feafy g7 gafa=Em &A=
o= AfFw 7 g wew famo
gg YRAT @AT T@EAT A1gd & A gW
M qE F1 A 99 -fa ga7 IAT FT
I @y TEA FT AT I5NA ¥ gH AG
gAC T

§ wEaar g f& g g7 97 OF
UL AT T HTIATAT IV |
FAT a4 I &1 AT E 7 g AS
FAIT,  TFATATA . FT qATA § FH
a1 fawrg &1 &, fauior & am
T IEFT I FEAT A

uTs 93 Zfaar favq g3 F§ sm7
g7 @I &, el AeIMfEadEr & Ay
oA ¥ IF7T TF & A9 gAETr &
FATE T JeT AT Fardr 9x @+
@ & AT giEaE|ar U9 F fH0,
7371 & fag, aF@ *F fau fsogw &
2 AT WA ST HIGA ®WT g 7 T7
3w g fF gi g awiet A
g fgat § ¥ FITAT 9
AT AT F O &E UHT ARI-fAOy
FZy ¢ fF A@ FET 3TV ST AT
T UF AM@ BT &ATH I@AT  EMI,
faRwr fy &1 darer w79 wffeafaat,
g SrEX F AVN FT IO FIAT FGI
qIEE g |
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FAY F47 TaT Fwar 2 f& wea-
T L T I, ARG AR,
AT AT TEIT A FATRT T 3T FX
Fg4 A FEI 9§ WIAAT qT KA A@S
FTE ¢ 5 AWM A FaT wow wfgF
FfAU 73, AMAT GIW S, 99 UK
HE F X WT ATH, JGTT FAT F
gra gIgd w0 | §HE H&AT F
ga feaq Faax fag § 7 wEw

wEr  F gt F oA fEadr wfEr

arfgn 7 S@r dF ST AT BT AT
AT @ 68 FIIT INATHL TF  FIX
g 1 afem gw wIF 9T IrF TE
T@qr W@ W oy @gefr faRw
Afg g dzr gE 4 3 7T AN FI
qT ¢ & I¥ ATHT AGT  IgNT 9T
QY| qIET AT WAA graT g, HTAI-
| grr g i A o< e fEar
war & 1 @A 981, favg 9wz
qTFU FW AT A E
UM HAT FT AT FFL qTA
AT A0 FHF W AGHAT AT 7
gg T "rfav fF gwwi ot gid &
TR uE arg 7 qfan & s
sfer wur &1 gafwe  wEvmE
gar g fs 3z 9red 37 999 W& §
‘oF Afgar & 17 g T8 IILE, T
I &, T4 F15 H3g AT | FfFT R
sfradr gfee<r mid 82 & IwF qaE
qgar giat at ag  fosrag @ gar
THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI P, VEN-
KATASUBBAIAH): This is left-hand-

ed compliment. You are not ablu to
accept the realities.

SHRI ATAL BIHARI VAJPAYEE:
You don't gccept the reality.

g F I8 W FT HIX EAHF
AT F1 91, fFq 9= T § g
I FTAT &, IAFT T FLA F TFAIC

s g v —— wavtde W)U RJALY Y. 40"

FT F g4 fazw Afq §& a9F 7897
IS UF AWRd waeww g A fad
¥ gwgar § § A9q7 $ #T JT=77
2, 99 HAIAT FIT FT FTH T3¢
@ ¢ AMET g% g § o oF
ST § i SH  &AEEWH R A (TAL
aga &1 faoe €w {9 Oy
arr ¥ ogw I o moffar Ay
g1 ®IT & IWF GHAA FN
& g% T gg arfacx & aq wrer
afefenfs & =g grar & aam &1
EAfAFAT W gT WI W NI 9T
W 9% gUd, UF W ggafa av
Tg HaTAd H RIT 9T TIAA §T AV
&7 w wgAfa &7 & 4, qrAAE
afag wT FgF AT T |

gd Tq 32U ¥ AFA FATATE |
zafae a8 gfaardl o Iw@ ¥ -
IRT @FT FE A AR AT £
15. hrs.
T T A § owETiw 93 2
g 1| UF B wTET 98 HAEIW
FT FgFH & 9T %l §, g9 AN
a1 @964 | afag gk far wife
F7 HEAHAT FIOE | ¥ I
7 f& g@ oAt Sramar g7 w9
A F, FfFw gefa ast av
AT FT FAF  gATEY HER & |
w9 ATE AT & AT AT & ZHES
TART  WIHAT FCAT AT,  AIT Fq7
g AL 1T §hd g, TTEW ET
T AT AT GITFT ARA &, F4T
fawara & 22t g€ +fear 9w g
& ¥T T AT waaqi & qTT 7
W wET F F9r @wq § 7 ag
%{,ﬁﬁm g foasT 2w AmRAT s
g | faRw w=dt g7 I #1 amew
' WA 1T & IAY 4T

I gALS 1 #T 99 ¥ 9
| T A
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SHRI B, R. BHAGAT (Sitamarhi):
Mr., Deputy-Speaker, Sir, the Hon.
Prime Minister in her kindness and
generosity named me to lead  the
Indian Delegation to the 38th Session
of the Human Rights Commission held
in Geneva from 1st February to 12th
March. Sir# when I went there, 1
was very much surprised that the dis-
tinguished representative of Pakistan
Shri Aghg Hilali sought me out on the
first day and invited me fo an cxclu-
sive lunch. I gaid “well. we will be
here for six weeks and we will meet
some time later” and during the course
of the first week, almost every day he
wanted me to come and join him for
lunch because he wanted to talk to
me on some urgent matters. So, on
the 10th, that is, ten days after the
Session had started, he came 17 my
delegation seat just a few minutes be-
fore 1.00 P.M.. when the. morning
session was to end, he said, “I have
found out that you are free for lunch
today. Will you come with me in my
car and we will go to a restaurant and
we can talk”. I could no} say ‘No’. So
we went there and he took me to a
restaurant. He spoke to me for more
than two hours, discussing very sensi-
tive matters about the Indo-Pakistan
relations. A meeting like this in the
parlance of diplomacy is done ior a
certain purpose It was not a rourtesy
meeting, I took it normally that there
were certain matters which he wanted
to communicate to me to be communi-
cated to Delhi here and this, he was
doing on the express wish of the high-
est in the Government of Pakistan.
And towards the end of the lunch, I
asked him a question. I did not do
ruch of the speaking, he did almost
99 per cent of the speaking. But at
the end of the lunch, that is, after
1-1/2 hours, I asked him a casval
guestion which was unconnected with
anything because this was on the
Agenda of the Human Rights Commis-
sion. On the very first day when the
Item No: 1 of the Agenda was taken
up. that is, “Organisalion of work"”
the Pakistan Delegation wanted that
Item No. 9 to be discussed separaiely.
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Ilem No, 9 deals with the self-deter-
mination of peoples, This is for the
benefit of my esteemed colleague, Mr.
Vajpayee, pecause he gaid that Pakis-
tan did not say a word on behalf of
Palestenian and Namibia. But this
item is there. This item is regaruing
the right of the people to sell-—leter-

mination under colonial rule, olien
domination and foreign occupalion.
These are the three subjects which.

come under Itm No. 9 and Karshmir
18 raised under these headings. This
clearly establishes the link—sq far
Pakistan js concerned—with situa-
tion in Palestine and Namibia, Pakis-
tan wanted this item to be discussed
separately. This item is discus-
sed along with item 4 or some other
ilem also, which deals generally with
the elimination of racialism, occupied
Arab territory, Namibia and other mat-
ters. Pakistan wanted item No. 9 {o be
discussed separately and this
granied, because when a cdelegation
wants such a thing that much courtesy
ls given and, therefore, this year this
item was discussed separately. [ ask-
ed him, why he wanted this item No. 9
to be discussed separately. Thuat was
my question. He came out with the
answer: "I do not want to raisc any
bilateral issues between us under this:
I have asked for a discussion sevarztely,
because I want to discuss only Afghan-
islan and the presence of 2 1/2 million
refugees in Pakistan; this is a question
of life and death for us.” On item 9
every year, Pakistan had been raising
the Kashmir issue, Therefore there,
was no doubt that any bilateral issue-
under item No. 9 can only be Kashmir,
and which was raised by Pakistan in
this forum on this very item. Now, my
estiteemed friend Shri Vajpayee quoted
my reply and said that it was over-re-

-~ action and this had done the damage,

Pakistan press is saying the same
thing; even the Pakistan Ambassador,
in his speech in Bangalore has said
that my reference to martial law is an
internal matter. Now, they put the
entire plame on me and say that the
Indo-Pak talks have been postponed

because of me. Aclually, I have been

was.

Pt
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made the vyillian of the piece., Pukis-

tan press has even said that in
my zeal to curry favour with the
Prime Minister, 1 have delibera-

tely gone along the line of action
leading to this postponement gf talks.
Pakistan press is a controlled press:
whatever they write or say reflects the
opiniecn of the Government there. It
is unlike the press here: the nress here
is free and can write whatever they
feel about it. Conscience is their guide,
buf it ig not so in Pakistan., 1 would
like the House to know one or two as-
pects of this question.

Firstly, 1 dig nof ask Shri Agzha
Shahi, representative of Paxkistan for
any assurance; and normally you do not
ask for an assurance from 2 represen-
1ative of a sovereign country. It was in
answer to a question; in fact, he him-
self volunteered; it is his own state-
ment, it is his own voluntary statcment,
that he was not going to raise the Kash-
mir issue this time in the Human Rights
Commission. In the background of the
long talks thai we had together, he em-
phasised on the friendship, he express-
ed great satisfaction that the Delhi talks
had gone on very well and he looked
forward to an era of friendship and
cooperation. In this packground, I took
it that his.statement for not raising
the Kashmir issue in the Human Rights
Commission was  very much in line
with ithe building up the correct atmos-
phere of friendship between the two
countries that had been generated as
a result of successful taks in Delhi

On the basis of Ty long experience,
1 did the correct thing, that immedia-
tely after that I made a written report
to the Foreign Minister here When
you opven an informal channel of dipio-
macy, it is easier for any Government,
if it suits their purpose to make denials
sometimes. Since my written report is
1there on record, they cannot go back
on what they said to me.

This was on the 10th February, and
a week later, he made the statement
on 17the February on item No.9. He
spoke at lentth on Afghanistan and at
ihe end of that statement, he made
ihis reference about Kashmir which
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Shri Vajpayee has quoted, Now, Pakis-
tan describes it as a moderate state-
ment, And they have described my
reaction as immoderate. But the point
is: why did they make a reference on
the 17th? My impression is this: We
were together for 6 weekse. I had seve-
ral talks with Mr. Agha Hilali. I don't
want to divulge the private nature of
the talks but this is my impression—
i.e. that ;)uhen he made ihe slatement
of10th  February to me, he dil if
because this was the policy of Islama-
bad Government, not to make a refs-
rence to Kashmir, in pursuance of, and
to build friendly relations and good at-
mosphere hetween India and Palastan,
It wag in pursuance of that, that he
made the stalement,

On the 17th, when he did refsr to it,
there had bheen some change in Islama-
bad in policy. What led fo that change

1 do not want to speculate. But obvi-

ously there had been two develop-
ments subseguently. One; Foreign Mi-
nister Agha Shahi who had successful
talks :in Delhi, resigned. Theris a spe-
culation. He hag gaid that he resigned
on health grounds. But there is a spe-
culalion, not enly here but in the West-
ern Press also—in London and other
places, that he has resigned on account
of some policy differences with the Pre~
sident of Pakistan.

The fact js that the Foreign Minister
there has changed. The second is—
which ¢amie out more later—the inter-
nal situation. About this, Agha Hilaly
talked to me; and T have reported it to
the Foreign Minister; it is on record.
The internal situation took to the
worse. You know what happened re-
cently, 1.e. a week or two later. Seve-
ral thousands of people have been ar-
rested,. Every political person has
been arrested. So, these were the two
factors‘ pecause it is well known that
whenever Pakistan is faced with seme
internal difficulties, they cannot take
the risk of not raising an emotional
issue like Kashmir. Therefore, accord-
ing to me, thig change had taken nlace
He got new instruction; and that is the
reason why he raised it.

This is about his assurance and his
subsequent going back upon it. The
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other factor is the reaction. Wag it
moderate? It is for the Pakistani Press
or for the Government of Pakistan to
say that their reference was inoderale.
But the question is one of propriety. As
I have referred to in my statement, my
objection and protest was not only be-
cause they have raised it..—We have
been saying this—but becaus.r bv rais-
jng this, they are vitiating the good at-
mosphere Tor friendship, for coopera-
iion that has been generated in the
Delhi talks. As a matter of fact, it is
like torpedoing the good work that has
been done; and that was the reason--I
emphasized it—why are they raising it?
This will vitiate the atmosphere ahoul
impending talks in Islamabad.

Now about the reference to Martial
Law. Vajpayee Ji said that I had over-
Yeacled. Pakistans Ambassador says
that it is an internal matter. Pakistani.
Press is blaming me. But I have used
only one line, when I replied and when
I raised this Tnatter about this right of
self-determination. We have said that
we have had six elections, frec and
fair elections in
Kashmir. The
knows that

Jammu and
whole werld
elections in
India are free and fair. If there is any
democracy, sirong, vibrant, frce and
fair, it 'is in India along with some
other countries. Therefore, on {hat ac-
count, or on the matter of human rights,
nobody can challenge India's record.
India’s record is the best in the world:
and when Pakistan challenges that and
says that election cannot be suid to

have decided the right of self-deter-

MARCH 30, 1982

Min. of Ext. Aff. 41z

minatian becausethey are not free and
fair, then I only asked one queslion. I
szid: “Does the distinguished repre-
sentative of Pakistan feel that the
right of self-determination can belter
be exercised under Martial Law?” It
is in connection with the questicn of
self-determination that I referred to.
the Martial Law. How is self-deter-
mination excercised, except through
free and fair elections? Has it been
exercised anywhere in any ofher
manner? Therefore, I asked this na-
tural question; when T asked this
question, I was not discussing abouf
Matial Law as an internal matter of
Pakistan at all. It was a necessary
argument to meet Pakistan's charge
of denial of self determination tn the
people of Jammu and Kashmir, 1t did
not over-react at all or I did not refer
to any martial law as a sysiem
of a government, but only saying
ihat self-determination can only be
exercised through fair and free election.
and not under martial law.

1 am pgrateful \to the House for giving
me a large measure of support. 1t was
discused in this House in my absence
and also in the other House. There was
a fair degree of consensus on the line
which I took, because that is the only
line which we have been taking on the
basis of the past record and principles.
The point is that the atmosphere has
been vitiated. Subsequently, Pakistan
did another thing: although it had been
corrected, because in the draft Report of
the 38th Session of Human Rights Com-
mission Jammu & Kashmir reference was
made. T topk it up with the represcn-
tative of Pakistan. T said. “Tf this refe-
rence goes into the report, then the at-
vhere will be further vitiated.” Both of
us want that a good atmosphere that
prevailed after DeThi talks—and it had
not got a setback after the reference
about Kashmir here—should not be
further vitiated. Therefore, It is in the
interest of good relations between India
and Pakistan and in the interest of creat-
ing a proper climate and good atmosphere
is so that the postponed talks, the Istama-
bad talks can take place in future, this
reference should be deleted.
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Then they said, “We will seek instruc-
tions,” and they did seek instructions
from Islamabad; and they got instructions
at the last moment not to object to the
deletion and thig reference was finally
deleted. Therefore, what happened in the
Human Rights Commission had happened
§ because the Government of Tslamabad
has a definite policy and they gave definite
instructiong to its representative. The
representative did not act suo motu cither
in the beginning when he made that
statement to me that they will not raise
it or on the 17th a week later, when
they did raise it or later when they
agreed to the deletion of the reference
to Jammy & Kashmir in the Report,
they always acted under the instruc-
tiong from the Government. and
therefore, what happened had thap-
pened under the direct policy instrue-
. lions of the Government of Jglamabad.
' Therefore, in this context, this is very
important and the Foreign Minister has
said rightly that the talks have been
postponed only for the time being because
the atmosphere has been vitiated and no
useful purpose can be served by holding
the talks. T am happy that all sections
of the House want good relations with
Pakistan, It has been our policy right
from the beginning, gince independence
that we must have good relations, co-
operation and friendship with  Pakistan
W and with other neighbours; there are no
& {wo opinions about it; there is a com-
plete consensus about it. Therefore, in
the interest that the talks should begin,
it is better that the atmosphere must
improve; because if the atmosphere is not
proper, if the next talks run into difficulty
or a stalemate, theré will be a further
setback in relations. In that view, it {s
necessary and T want to emphasise that
for good relationship again Pakistan has
to make up its mind, because when I made
this statement that Simla Agreement
provides for the resolution of all ques-
tions in a bilateral framework, the Gov-
. ernment of Pakistan in a press statement
" said, “This is an unaccepted position.” I

Jknow the precise wording of the Simla
Agreement. But there it is—even a
reference to an arbitration or any third
party under the Simla Agreement can
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only be made as a result of mutual agree-
ment. This is very important—there is
bilateralism about Kashmir also, There-
fore, Pakistan has to make up its mind-
whether they accept the principle of
bilateralism in their relations with India
or not. They cannot take the position-
that they can go on raising Kashmir in
any forum they like, regional, inter-
national or elsewhere, in any manner
they like and then they can say, ‘that we
are prepared for the talks, we are pre-
pared for friendly relations, we are pre-
pared for good relations’. Therefore,
this is absolutely important and I want
to emphasise this, that unless that assu-~
rance is given,—actually, it is not a
question of assurance, it i a wrong
word I-said—unless Pakistan says that
they are willing to accept the Simla
Agreement in toto ie. to settle all ques-
tions through bilateral negotiations—they
do not accept it—the principle of bila-
teralism is the true essence, the core of
Simla Agreement even with regard to
Kashmir, Unless they accept it, there is
no point in holding a talk about a No-
War Pact, or any treaty of friendship,
or joint commission or anything zlse.
Ag long as this area is still hazy and’
Pakistan keeps on trying to put the blame
on India for the postponing of the talks
we should keep the true and clear pers-
pectives of Indo-Pak relations before the
people. The hard core of the matter of
Indo-Pak relations is that an atmosphere
of trust is created, the reference to
Kashmir in any forum, Pakistan has to
give up. And they have to accept the
principle of bilateralism in setting all
disputes including Kashmir. That is the
conclusion and I think the whole House
agrees, that, the essence of the foreigm
policy in a democratic system is that
there is a consensus behind this. And ¥
was very very agreeably listening—it was
heart warming to listen to Shri Vajpayeeji
emphasising on this very consensus behind
the foreign policy. This is the diffe-
rence in' foreign policy in a democra-
tic country and a foreign policy in a
non-democratic country or a country
under dictatorship.

Well, the entire stream of our natiomal
consensus has been that we have had the-
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(Shri B. R. Bhagat) different forces in the different couniries

democratle supporl, people's support be- surrounding us. May be after fifiy or a
hind our national policy and in this hundred years, when Mars, Saturn,
respect also in building up a framework Jupiter and other planets are also known,
of a stable bilateral relationship with we may have to make an effort to exist
Pakistan and other neighbours we had to after also countering the forces and
pursue that policy despite the various attitudes of those phanets. But today we
factors that come in the way and although have to see not only nations which are
the difliculties have come, our objective developing like us but also. nations which -
is clear; we want a strong and stable are already developed It iy a good
Pakistan, we want a progressive Pakistan thing that in the world in which we live
and we want to have good relations with today, we have twe big poewers and not
Pakistan, but Pakistan has also to realise one. Before World War T, there was
the sensitivilies of these matters in this only one big power, namely, USA.
country and they have to desist once and After the second World War, we have
for all from this kind of thing and they also the USSR. Besides these two great
have to sit together and settle all their powers, we have as our neighbours Pakis-
- dispujes through bilateral negotiations, tan, Bangladesh, Nepal, Bhutan, Burnwa,
without the induction of any third party Sri  Lanka and also the Tndian Occan whicle
or trying to internationalize the disputes. surrounds our couniry. We have south-east
Asian countries and also eastern Asian
MR. DEPUTY-SPEAKER: Shri R. R. Countries like China, Korea, Japan. Mon-
Bhole. golta and other countries. We have also to

see the West Asian counfries like Israel./
Iraq, Iran, PLO and other Tslamic countries,
SHRU R.R. BHOLE: (Bombsy South Then, we have our great friends in Africa.
Central): Mr. Deputy-Speaker, I heard We have also to see what is going on
with very great interest the §peech of our in South Africa, the South African
liberation movement and the part played
by SWAPO, the Nuamibian people's
movement. Wc have also to sece how
sweet criticism here and there, he agrees the West European people are moving
and also how the FEast Furopean people,
who are friends of USSR are also moving.
Then, of course, we have Great Britain.
Therefore, considering the external affairs

friend Shri Vajpeyeeji, and after hearing
him at length T found that with a bit of

almost with every piece of our foreign
policy which we are following.

We all agree that we have certain aims policies of all the neighbouring countries‘
and objects and we are making an effort surrounding us, and also countries which
to achieve those aims and objects. We are near us and which are far from us
have to preserve our independence and we must try to see how we can remain
soveriegnty, we have to improve our as peaceful and as secure as possible.
economy and standard of life and for the We have, however, certain hurdles in the
purpose of succeeding in this we have to way of our achieving our peace and
do it in an environment and atmosphere security. Those hurdles are the gap and
which brings us peace and which brings disparity—and a very big disparity—bet-
us security not only to the people at ween the standard of living of the people
large but also to the whole of our country. in the developed and developing countries.
The point at issue, therefore, is that if The developed countries are rich. Their
we want fo exist meacefully to bring up standard of life is good. They have lots

- our economy and make ourselves a of money to spend on other things than
developed nation, we have to take certain food, health and education. In fact,
steps. In the present universe, we have some of them are spending mountains of
naturally to look to our neighbours, but money on armaments and selling those,\-
the world today has become very small armaments to many of the developing

and therefore, we have to counter the countries and makig the developing
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countries unstable and poorer and poorer,
It is very necessary, therefore, Sir, for
countries like ours to see that these
armament manufacturers or their Gov-
ernments are not allowed to sell arma-
ments to other countries, but to spend
those billions of dollars for food, health
and for raising the economy of the poorer

- countries. But their lobby is big. It is

unfortunate that with all these disparities,
there is confrontation between the two
great powers and competition as to who
is big. However, the strategic doctrines
and idiologies of these two countries are
different.

There is a great difference betwcen
what the United States wants to do and
what Russia wants to do. It is, however,
difficult for us to see why they are trying
to have confrontation and why they do
not have deiente. The difference between
one power and the other is this. In the
last great war, Russia suffered a lot.
There was blitzkrieg on their country and
on their hearths and homes. Tts towns,
cities and villages and a great part of the
country were demolished and razed to
ground. Therefore, the Russians know
what war can do to the people, to their
families, to their towns and to the coun-
try. The United ~States was, however,
lucky. Fortunately for them, war did not
come to their country uptil now. Their
couniry was not a place where war was
fought. Their men, however, did suffer.
And perhaps, millions of their sons died
for saving democracy. But the diffe-
rences is there. Therefore, the feeling
which, perhaps, the Russians have against
fighting or waging the war, because they
themselves suffered and their country
suffered, may be different from the fecl-
ings which the Americans have. [t is
bound to be different. But the Americans,
I know and.we all know, do not also
want war.

The dangerous tension spots teday are
the Indian Ocean, the West Asian coun-
tries and Namibya. In fact, even Furope
has now become 2 tension spot. These
are places where anything might happen
and we will have also to suffer.

The supply of nuclear weapons by
America and other countries to our
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neighbours, as well as others, is fraught
with very dangerous consequences. Tak-
ing into consideration the increasing
arms supply to Pakistan, we must know
how to remain peaceful while, at the
same time, defending ourselves, Pakistan
started increasing its arms and developing
its nuclear activities, not today but as
early as 1972. As rightly mentioned by
Shri Vajpayee, the situation in Afghani-
stan referred to by Pakistan appears to be
a mere pretence. Even Bhutto stated
during his days that he wanted to develop
nuclear weapons. He has stated in his
book that during those days he had
purchased armaments worth one million
dollars with Arab money and another
million dollars worth of armaments from
China. Tt is rather very dangerous...
(Inmterruptions) Pakistan is getting now
armaments to the extent of $ 3.2 “Billion
from the United States, who are supplying
sophisticated weapons like F-16  fighter
bombers and M-60 tanks. Naturally, this
has grave and irreversible consequences
on our defence.

According to most of us, these aclivities
cannot be for peace and security, or even to
defend themselves. Even the Americans,
who are supplying armaments to them,

feel that they cannot trust them. US

Senators and Congressmen, even Western
observers, even though they sympathize with
them, are not convicted of their nuclear
programme. Mr. Eugene Rostov, Heads of
the US Arms Control and Disarmament
\Agency has stated on 20th March that
Pakistan’s and South Africa’s nuclear activi-
ties are very suspicious. Mr. Roger Kirk,
Deputy US representative at the Interna-
tional Atomic Encrgy Agency stated that
KANUPP reactor of Pakistan is danger-
ous. While giving testimony before the
Foreign Affuirs Committee of the US
House of Representatives, he said that
he could not give an assurance that the
nuclear activities of Pakistan were for
peaceful purposes. As was rightly mention-
ed just now by Shri Bhagat, they cannot
be relied upon because in one breath they
say they are wedded to the Simla Agree-
ment, and yet in another ‘breath they
raise the issue of Kashmir. So, these are
the things which we have to bear in mind.

We must also consider the threat to our
country by Induction of nuclear weapans
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in the Indian Occan. Of course, President
Reagan’s approach to foreign policy is
entirely militaristic. Naturally, we will
have to take into consideration all thesc
aspects and circumstances, if we want
security and to exist. I am sure our efforts
which are in right direction will bring
us some fruit. The non-alignment move-
ment is gathering momentum. The
strenous efforts of our Prime Minister in
the Commonwealth Conferance, in the
Cancun Summit, and in the Com-
mittees of the United Nations had
theéir impact on several countries
in PRurope, South Western and South
Eastern Asia. So, I am sure they will
bring peace in the world, because they
are efforts, in the right direction and for
a right cause. We are trying in all these
another manners to prevent the powers
from drifting towards war. We are trying
in our own way, in the United Nations
and in the Commonwealth Conference and
other forums, to also arrest the nuclear
armaments race.

I am glad that we have one good ray of
hope by a right move and that is USSR"s
unilateral dectaratich Of temporary freeze
on deployment of intermediate range
missiles in  Soviet  Europe—Eastern
EBurope. s mmpact i§ good, not
only in the Furopean countries but
also in America. We know that, big
demonstrations and peace movements have
started in Washington and also in the capi-
tals of various countries in Europe. It is a
movement for peace.

Since we are all peace-loving people,
most of us are followers of Lord Buddha;
if we move in the direction with night
steps in which we are already moving, 1
am sure we will play a great part in bring-
ing about peace in this country. With
these words, I support the Demands for
Grants relating to this Ministry.

MR. DEPUTY-SPEAKER: There are
many hon. Members from both the ruling
party and the Opposition who Wwant to
speak on this Ministry. The Minister will
reply to the debate tomorrow at 4 p.m.
Some of the hon. Members from the
opposition have expressed their desire to
speak tomorrow. They will be allowed to
speak tomorrow within the time allotted to
them.
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If other hon. Members of both sides are
prepared to it late, I am prepared to sit
here and everybody will be given a chance.
Now I call Mr. Nagaratnam.

PROF. N. G. RANGA: When will
the Minister reply?

MR. DEPUTY-SPEAKER: At 4 p.m,
tjomorrow. That has already been announ-
ced.

PROF. N. G. RANGA: Let not the
sitting be prolonged after 6 o'Clock.

MR. DEPUTY-SPEAKER: If those who
want to speak sit, I am prepared to sit.

. SHR1 T. NAGARATNAM (Sriperum-
budur): Mr. Deputy-Speaker, Sir, I rise to
support the Demands for Grants of
the External Affairs Ministry for the year
1982-83. This Ministry is responsible for
the conduct of India’s cxternal relations
with foreign countries 1o project  our
image and enhance our preslige abroad.

I welcome the Budget Estimates for
1982-83 for External Affairs, and I congra-
tulate the External Affairs Minister for he
has been tackling so many problems with
foreign countries and neighbouring coun-
triecs like Pakistan, China, Bangladesh and
Sri Lanka and other super power coun-
tries.

Sir, T recall to my memory that my be-
loved leader, late Arignar—Anna, who was
then the Chief Minister of Tamil Nadu,
before starting for America met and con-
sulted our Prime Minister Indira Gandhi.
When he was in America most of the
people asked him, ‘What is your foreign
policy?” My beloved leader categorically
stated that ‘my foreign pelicy is the same
as my country’s foreign policy. The ale
University people, most of whom were lite.
rate people, asked him again: “You are
coming from Tamil Nadu, you have one
Party, that is, DMK. But you stated that
your foreign policy is the same as your
country's foreign policy, Should you not
differ from the foreign policy of the
Centre?” My leader again categorically
stated, “My country’s foreign policy is the
same as our foreign policy. That s,
foreign policy is a national policy. We are
united together as Indians, Therefore, our
foreign policy is the same.”. Therefore, I
would like to draw the attention of the
Housc and the Members who have parti-
cipated in this debate to this aspect. The
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Members who have participated in this
debate so far said that Pakistan inducted
sophisticated arms which were purchased
from U.S.A. I say that during the time of
Janata Government, abuot two-and-a-half
billion dollars worth of military aid was
extended to Pakistan and Pakistan ac-
quired arms and ammunition worth about
two billion Dollars from America and
other western countries.

Now, in the present circumstances, arm-
ing of Pakistan is a dangerous game. We
must cooperate with all countries which be-
lieve in peace. We have been trying to have
relationship with all countries. Irrespective
of arms build up in Pakistan, if Pakistan
shows sincerity in signing the No-War
Pact, we should appreciate the extension of
the hand of friendship.

Our country is providing cconomic and
technical aid to Nepal, Bhutan, Bangladesh
and other developing countries in Asia,
Africa and Latin America through bilatera}
agreements under specific programme,

The Ministry hast taken stupendous task
to improve the publicily programmes in
other countries. I rcquest the Minister to
add more programmes for the Tamil
culture and heritage.

I welcome that the Budget estimates in
1982-83 provide Rs. 2.52 crores for as-
sistance to Bangladesh as against Rs. 1.35
crores provided in the Revised Estimates
1982-83.

We have been assisting in technical pro-
grammes for Bangladesh which main]y con-
sisted of scholarships in various disciplines
—education, training facilities, small scale
industries, parliamentary studies. Bangla
Desh produces jute which has been sold to
China and in return Bangladesh have pur-
chased arms and ammunition. Thereore,
I would like to draw the attention of the
Minister so as to say that we should pre-
fer to make purchases from Bangla Desh
also. -

I would like o state the unpleasant in-
cidents which happened in Sri Lanka last

Augsut and September, 1981. T have beco

listening very carefully the observations
made by elderly Members who have taken
part in the debate—including Shri Atal
Bihari Vajpaycc. IHe has not made a men-
tion of the un-pleasant incidents that took

"~ He assured to give
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place in Srilanka last year. Most of the
people who were Tamilians were effected.
They were fortured by Singalies. Most
of the Tamilians were butured. Their pro-
perties were set on fire. The modesty of
most of the Jadies was outraged. From
Tamil Nadu one Shri Dhanavathi who went
for an excursion to Ceylon was murdered.

Last year I spoke on the Demands for
Grants of the External Affairs Ministry. I
drew the attention of the hon. Minister.
protection to the
Tamilians in Ceylon.

15.53 hrs.

[SHRt CHANDRAJIT YADAV—in the Chair]
My  beloved leader Dr. Kalanjar and
others who agitated apainst Ceylon were
sent to jail. So many Tamilians includ-
ing my leader are in jail. The long pend-
ing problems must be solved. As per 1964
Agreement, the supplementary agreement
granting extension for two years is over.
Once the agreement is over, no stateless
people of Indian origin in Srilanka
should be taken back. It is the responsi-
bility of Srilanka to remove their stateless-
ness.

In Rameswaram most of the community
is that of fishermen. They are tortured.
Nobody questions Srilanka people, Even
in the Indian territorial water the Indian
shermen are not allowed to fish. Therefore,
the Minister must take up the matter with
the authorities of Srilanka and the pro-
blem should be solved.

I draw the aitention of this House to
the USA warship base in Indian ocean.
Srilanka Government stated that they have
created recreation ground. But they have
denied that a war-ship base is forthed iIn
the Indian Ocean.

Our Ministers, dignitaries and other dele-
gates used to go to foreign countries and
also the foreigners visit our country, We
have been following the traditional way
of democratic and cooperative relationship
and strengthening the integrity of our re-
lationship” with each other.

According to the Government po-
licy regarding the implementation of
Hindi language in official work in
foreign  countries through  Missions
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and posts abroad. and there are large
segments of  population comprising
people of Indian origin, the Annual
Report says that our Official Langu-
age Implementation Committee  of
the Ministry kept a close watch on
the actual implementation of the po-
licy in the matter of increasing the
use of Hindi in official work. So
many books in Hindi were sent abro-
ad, But I requesct the hon. Minister
that the South Indian languac. books,
like Tami], Telugu, Malayalam and
Kannada may also be sent abroad,
particularly, wherever the South In-
dians are abroad. For example, in Fijl
and Maurkitus Islands, most of the
people are Tamilians, I request that
Tamil literature like Thirukkural,
newspapers and magazines in Tamil
may be sent to their libraries.

In regard to issuing of passports to
our people who go abroad, particular-
ly for job purposes, the Government
must be vigilant to see that unless
the person has been given a guaran-
tee for giving the job, the passport
may not be issued. Otherwise. when
a person goes abroad and he does not

get a job, becomes a  vagabond and a
beggar.
The Annual Rceport shows gn in-

crease of work in the Passport office.
The work-load has increased by 55
per cent during 1981, In 1981, 13.54
lakh new passports were issued which
was the highest figure recorded so
far in any given y«ar,

As regards the External Publicity
Division of the Ministry is concerned,
it should improve and it should in-
terpret all aspects of India’s foreign
policy to the public and the media
ot ilhe countries -of their resvective
accredition,

The 41 countries which attended
the Commonwealth Heads of Govern-
ment Conference at Melbourne from
29th September to October 30th were
represented by their Presidents and
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Prime Ministers. The Prime Minister
of Austrai®, Mr. Malcolm Fraser pre-
sided over the Conference, The Mel~
bourne Declaration recognised:

“The inequality of wealtp in the
world ang specially ‘he cucle of
poverty of the millions in dewelop-
ing  countries are fundamental
sources of tension and instability in
the world"”.

The North South issues wire also
discussed. Our Prime Minister en-
hanced the prestige of our country
before the eyes of other countries.

The Non-Aligned Conference was
held in New Delhi from 9h to 13th
February, It was attended by 93
member countries. The  Conference
was inauguraled by our Prime Minis-
ter, She welcomed all and said:

“The realities of the world situa-
tion, the  possibility of a nuclear
Armageddon by a single lapse or
rash act remforce the relevance of
non-Aligned demand for re-dedica-
tion to peace.

She also called the big countries
and auvpcaled 1o them {o de-csculate
belligerent rhetorie attltude, to reduce
pressure in the Indian Ocean and in
the wvarious parts of Asia and Africa
lo resume the earnest search for un-
derstanding and peace.

Once again, I congratulate our Ex-
ternal Affairs Minister who was elect-
ed Chairman of the Conference with
acclamation.

The learned Hon. Member, the
ex-External Affairs Minister Shri Atal
Biharj Vajpayee, when he sdoke in
the debate, a{ that time, the Hon.
Minister was just away from the
House,

Shri Atal Bihari Vajpayee commen-
ted in the beginning of his speech:
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“Chapter
organisation.”

XV: Abtkministration and

“Annual Report 1981-82",

The mistake should have been poin-
ted out to Shri Atal Bihari Vajpayee
while he was quoting, I may be en-
lightened {or not finding fault with
the remarks of Shri Atal Bihari Vaj-
payee,

The Chapter deals with ‘Adminis-
tration and organisation.” It goes on:

“Shri 1°. V. Narasimha Rao con-
tinued as the Minister of External
Affairs”. ¢

Shri Atal Bihari Vajpayee has for-
gotten the title “Administration and
Organisation' and he has conveni-
ently omitled the latter portion, that
is: 00

“There was no change at the level
of Foreign Secretary and Secretary.

“At the level of Additional Sec-
retary, $Shri J, R. Hiremath took
over as Additional Secretary (Ad-
ministration) and Dr. J. S. Teja as
Additional  Secretary Polity Plan-
ning”.

I think that the sentence:
“continued as the Minister of
External Affairs”.
is not a mistake, It jg correct. This
sentance i; carefully drafted in this
report.

In the end, I thank you very much
for giving me this opportunity to par-
ticipate in this debate.

With these words, I conclude my
speech.

. SHRI H . K, L. BHAGAT (East
Delhi): I am sorry that Shri Atal
Bihari Vajpayee js not here, I wish
the Hon, Member were present here.

Now, I have very great respect for
‘Shri Atal Bihari Vajpayee. He was
the Minister of Foreign Affairs and,
therefore, he can naturally claim that
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he has greater knowledge of foreign
affairs and relations and such matters
and so on and so forth,

Shri  Atal Bihari Vajpayse was
making certain observations in this
House which prompted me to speak
now. He was posing certain questions,
certain posers, to the present Minis-
ter of External Affairs. 1 just wanted
to request Shri Atal Bihari Vajpa-
yee to answar the posers himself.

I would say that it wag a bit too
self-presumptuous on the part of Shri
Atal Biharj Vajpayee to say that he
can answer a question from me only
if it relates to Delhi,

With great respect to Shri Atal
Bihari Vajpayee I say that every
Member of this House is a Member of
Parliament and it would be too much
to say that one can lalk about Delhi
and not abou{ foreign affairs.

(Interruptions)

Well, fortunately or unfortunately,
both of us are ex-Ministers and for-
tunately you, Mr, Chairman, are also
an ex-Minister. We are safe because
ex-Ministers remani at least ex-Minis-
terg always.

I am wrying fo say that T reprzasent
this historic capital city of India iIn
no way less than Shri Atal Bihari
Vajpayee not only in terms of the
strength of ruling party but in votes
also. T do not want to be small by say-
ing this. -

But, anyway, Shri Atal Biharj Vaj-
payee has prompted me to gpeak.
Otherwise, I had no intention to
speak.

I am just taking up his last argu-
ment first,

Shri Atal Biharj Vajpayee posed a
question to our Minister of External
Affairs and said about nuclear op-
tions.

I am taking up his last talk.

Well, all of us, politicians and par-
liamentarians  are, -“gemerally speak-

ing, in a way, something like and
somewhat like jugglers.
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1 would not say that I am g juggler.
1 would say that Shri Atal Bihari Vaj-
Payee is an ace juggler.

Therefore, I am just submitting that
Shri Atal Bihari Vajpayee posed @
question to our Foreign Miinster say-
ing ¢ Well why don’t you make your
nuclear options clear irrespective of
the fact what Pakistan stand is?”

Well everybody knows it and we
have always gaid it and this 'Govern-
ment has always said it that we stand
for nuclear energy for peaceful pur-
poses. Everybody knows,and this is
being talked everywhere in the world
that Pakistan is going to produce the
bomb, and $0 gn and so forth. Some
evidence Fras also come. I think, the
Government’s gtand here hag  been
well taken: our stand is, for peaceful
purposes’ but we shall watch the sit-
uation. Now what doeg Mr, Vajpaye€
want our hon. Foreign Minister to say?
That we are going in for the bomb ir-
respective of whether Pakistan does or
does not do? Jugglery is allright. But
in a serious matter like this. Mr, Vaj-
-payee poses this question, That shows
how on partisan grounds the debate
on international affairs can be taken
by him, 71 do not want to imitate him,
I wanted to refresh his memory but he
said that he did not need it. I wanted to
remind him that he and his party
asked for a nuclear bomb. When the
nuclear explosion for peaceful purposes
was conducted by our Government at
Pokhran they welcomed it. When Mr.

Morarji Desai became the Prime Min-_

ister, Mr. Vajpayes was the Foreign
Affairs Minister, Mr. Morarji Desai, as
Prime Minister, denounced that explo-
sion saying that he could not say that
it was for peacefu] purposes. He be-
came a witness for uur oppoaents in
the world, Mr. Vajpayee kept quiet
then. He did not say anything ag-
ainst it at that time. Mr. Morarji
Desai went further and said that In-
dia would not have any nucleas explo-
sion even for peaceful purposes in
future. I do not know whether this
matter wag considered by Parliament
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then, whether this matter was consi-
dcred by the then Cabinet (... il
Morarji Desai gave the opinion on kte-
half of the nation. Mr, Vajpayee,
who was a Cabinet Minister then, did
not say a word about it Now he
wants our hon. Foreign Minsiter tO
give a straight answer as to what we
are going to do. The gnswar has been
Very clearly given, What I am saying
is this. I knoy that gll political ex-
erciseg are very complex and delicate,
particularly in international affairs,
and on delicate matters like this  wmr.
Vajpayee speaks soO light-heaﬁedly.
only trying to play o some galleries
which js very unfortunate.

Now let us take up his other refe-
rences to certain other delicate mal-
ters—with regard to Pakistan and
other things. | am not attributing any
motives to him. [ believe that he is
as much a patriot as we are But,
whatever his intentions might bhe
whatever might pe in his mind, the
net effect of all his arguments amou-
nts to advocacy of Pakistan's argu-
menls as againsy the arguments of
India, This is very unfortunate, I say
this with full sense of responsibility
that anybody hearing what Mr. Vaj-
payee had said would get the impres-
sion that Mr. Vajpayee feel—well if
Mr. Vajpayee genuinely feels so, it is
allright—that what Pakistan is say-
ing on varioug issues has substance
and that the Indian attitude is woirmg.
If Mr. Vajpayee feels it genuinely and
honestly, he is free to say that; there
is no bar, Merely because we do not
agree with his views, I would not say
that he should keep quiet, But let it
be know cleary that what he has said
amounts to strengthening Pakistan’s
arguments. I was shocked when I
heard him observing, “Why should. we
create 5 ‘war fever’ in India?”. He has
used the term ‘war fever’, Who is
creating that in India? Mr. Chairman,
you are aware. Is any one in India
creating any war fever? Does any war
fever exist in India? Are our news-
paperg creating a war fever in India?
Who has created it? No war fever exists
in India. It is the Pakistani lobby,
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those elements which are charging
us that we are creating a war fever
in India, and it is very . unfortunate
and ghocking that Mr. Vajpayee is sub-
porting that argument; it is a matter
of shame 1 would say, that he is
supporting it,

Let us take up his other arguments,
He gpoke about the Simly Agreement.
As I bhave said, I am not imputing any
motives, but I must say certain things
very candidly. When the war between
India and Pakistan took place, foisted
by Pakistan, Mr. Vajpayee's Party
strongly opposed the Simla Agreement.
He went to Rajasthan took a portion
of the dust, put it on his forehead,
went on g camel gnd said, ‘] swear

AT W, o3d0 ®F &1 Q& &9a §t g7
SR T T |
This was Mr. Vajpeyee’'s jugglery.
then what happened when he became
. the Foreign Minisler? Hg gaid, ‘Nothing
like the Simly Agreement’; he gave
the impression that he was a greater
and warmer advocate and supporler
of the Simla Agreement than the ar-
chitect of the Simla Agreement, Mrs.
Indira Gandhi.

This was hig pose. This is what he
said and I am surprised that this is
the impression he gave when he went
to Pakistan. There he tried to give the
impression. When a question wag put
to Mr. Vajpayee as to ‘what did you
say before?” he said ‘Forget ii’ Now
to-day he said, ‘Forget what 1 then
said.”. To-day, Sir, ] am surprised.
Well it is true—I know—in the Simla
Agreement there 18 a reference that all
matters will be discussed bilaterally.
But it is a question of emphasis. Now
Pakistan’s emphasis is on Kashmir, Is
it necessary for us to fall in their trap
and accept that emphasis and Mr.
Vajpayee said, ‘Discuss Kashmir’' and
they gaid, ‘Discuss. What is wrong in
that” There also he is supporling
the argument of Pakistan that
Kashmir should be discussed in this
manner. There it was not discussed
bilaterally, there is was mantioned in
an international forum to which we
took objection. '
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Therefore, what I am respectfully
trying to say is that all his arguments
actually in effect amount to a support
of Paxistan’s case and their argu-
ments. Now is it nol a fact that Jawa-
barial Nehru made a mno-war ouifer
not conditioned by this or that? The
fact is that Jawarlal Nehru made &n
unconditional no-war pact offer, Is it
wrong on the part of our Government
to say that we sincrely felt this way?
Was this Simla agreement also not 3
no-war agreement? It was and lndia
always stood for that. When Pakistan
says suddenly, ‘Well we want a no-
war pact’, is it wropg on our part to
say that we always stood for that?
Should weleave it to Pakistan Govern-
ment and joip in the argument that
they were the first to say while in fact
we were the first to say. Is it wrong?
How is it wrong ijf we remind them
and if we become cauticus? Now, let
me be candid Sir. The imperialists
forces, in my opinion, are trying to
militarily, encircle India in various
ways and it is a pity that knowing
the situation we do not understand
and realise the gravity, Theretore to
say these things is rather, I would
say, very improper.

Now, therefore, in tne totality of
circumstances, what Mr. Vajpayee
saild amounted to advocacy of view-
point of others. Now he accused us
without using that word of a big
brother gttitude towards our small
neighbouring countries, He did not yse
these words, but it amounts to this—
which again ig totally wrong. India’s
stand has been right from the begin-
ing and particularly, during the Cong-
resg rule, that we have tried our best
to be friend all neighbouring countries
including Pakistan. I want to know an
example in the world where z country
which conquered a territory has
turned it over peacefully j, a short
time as India did. To accuse Iadia
that ‘You are doing thig thing with
Nepal, and ‘You are doing that with
Bangladesh® and so on is contrary to
facts. It is a faét, an unfortunate fact
that during Vijpayee’s tenure as
Foreign l\ﬁn.ister, India was  being
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taken for granted by everyone, As a
result of that India's pesilien, India’s
stature and image suflered. We do
not want any hegemony. We do not
wan{ to dominate or bossg over our
neighbours, No, India does not want
to become a super power. India wants
to help the cause of peace. India
wants to protect its own interest. India
wants to protect the interests of Iis
neighbours. Have I to remind him that
it was during their time. those who
have fought for the liberaticn of
Bangladesh 5 number of them were
handed over, as a token of what they
call friendship to Bangladesh authori-
ties and they, were killed mercilessly
by the then regime. We want friend-
ship with Bangladesh and we wanted
it, But what they, Janata were trying
was not friendship. Their whole thing
was that they were drifting and it
was drift where India was losing its
image. That we all know. Leave aside
President Reagan. Mr. Carter when
he came to India—what did he say
about  Mr, Morarji Desai, the then
Prime Minister. He said he was happy
that Indiraji is welrome as Frime
Minister of India. ‘We know she is as
great Prime Minister of a great coun-
try.” They were happy. 1 d2 not want
to make a comparision. I also wanted
Mr. Morarji Desai to be welcomed as
the Prime Minister of India. But, un-
fortunately, he was not. Therefore,
what 1T am saying 1is that his argu-
ments are pot based on realities und
facts,

It is very interesting for him to
say, ‘Look, why cannot the non-alig-
ned pations take intiative on Afganis-
tan?’ Why could not they do this or
that? Then I put a question to him
to answer, ‘What should they do?
‘What Indig should do and what ghould
Mr. Narasimha Rao do? He him-
self said, ‘Well it is 3 complex
question .

Then he says that it appears that the
non-aligned nations also gre under the
pressure. He was made the Minister.
I do not want to say that they were
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under the same pressure—some 3 little
more znd some a little less. But, the
non-aligned nations, with the initiative
taken by India and certain other lead-
ers of the non-aligned world had been
under  very'  dificult  circumstances.
That jg 5 fact, he has tried to belittle
the Conference which was held in
New Delhi very recently. The most
shocking thing that he said was this.
1 consider that an insult to the nation
when he said that India is dependent
on the two Super-Powers. Therefore,
India is weakened {o take a decision
in g manner we like thereby we get
armsg from the Soviet Union and
money from the other Super-Powert.
It is an insult, 1 say, to this House
and ' tp India and the Indian people
to say that we got money from Ame-
rica. We got the money sanctioned
by the IMF despite the fact that there
wag opposition from America. This
is g fact. We are purchasing arms
from the Sovief Union and other
countries. If we need arms_the Soviet
Union had been consistently our
friends to, support. If we need arms,
where should we go? Let him say
that. We have been purchasing arms
from the Soviet Union and the other
countries, In fact, there has been
now more diversification of purchase
of arms. He goes on saying that
India has become a dependent nation.
It might have been during their time.
We all know and the whole world
knows not to speak of this country.
In fact Shri Vajpayee wag talking of
consensus. There is a consensus
minus hig party, the reactionary party.
This is the supporter of the Imperia-
lists forces. In fact, there is a con-
gensus in our Parliament, There are
friends sitting here—friend of the
Leftists and others who differed with
many thingg but there is a total con-
sensus ags far as India's foreign policy
is concerved from the CPM, CPI and
other groups. They have said that
India’s foreign policy is all right. But,
my friend goes on saying or giving a
contrary impression about India's
foreign policy. He ig giving an im-
pression that we are being run by
Americans gnd the Soviet Union. ¢h?
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Soviet Union pressurised us to sign 3
non-proliferation treaty. We did not
do that in spite of the pressure from
America also, However, we should
not forget what happened when Dr.
Keissinger wrote about India. He
said that Indira Gan.lhi was a slates-
man where we could not bend. She
would not forget what was the inte-
rest for her country. The whole
world knows that. I do not want to
tell that, These are historical facts.
India’s foreign policy to-day is being
conducted under the leadership of our

Prime I\r&'mis:ter1 Mrs. Indira Gandhi-

and our able Foreign Ministr Shri P.
V. Narasimha Rapg so very ably and
effectively for which the whole nation
is proud. In fact, the world is proud
of that. I wag in Australia and [ read
o newspaper there, Japan has a ditle-
rent policy. I went there. 1 got
views of the people. The people offi-
cially have one view and unofficiclly
a certain other view. I found they
had the appreciation of our foreign
policy.

Now about China, Shri Vajpayee
said something, He wants us 10
follow in the manner he wants. There
was a war in Viet Nam going on. He
wag dining there. I am only using the
word ‘dining’, Why lid he no! react
on that? You know that with China
we want to improve our relations.
Our Government is taking all possible
steps in that direction. We  should
not do anything in haste. I am for
the friendship with {hem. Our Gov-
ernment is, I think going in the right
direction. Mr. Vajpayee, you were
Foreign Minister, You did not do
anything more or petter than what Mr.
Rao is doing to-day in regard to Nami-
bia. Coming to Afghanistan it js g
political problem. W, have good re-
lations with Russia. He tells us why
should we not persuade them to do
something in the matter. He thinks
that the American arms will be used
against India, He also says that at
least America has got the excuse to
arm  Pakistan because of the happen-
ings in Afghanistan. I would gay that
by so saying he indirectly giveg sup-
Port to the American and Pakistan’s
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points of view. There is no cause and
really no justification whatsoever, He
admitted that America was arming Pakis-
tan even previously. Sir, America’s policy
has been to curtail us and, if I may say
so, even to de-stabilise us. For Mr. Vaj-
payee to give these arguments amounts
to supporting the viewpoint of Pakis-
tan ang America.

Sir, he said about Golan Heights
having been devoured and whether any-
thing more could not be done except
passing a Resolution. I asked him to
tell what more could be done but he
kept quiet. My hon. friend has re-
minded me that he said that Muslim
countries must get their rights but it
was during the time he was the For-
eign Minister that a secret visit of
Moyshe Dayan had been permitted.
What does it show? It only shows dup-
iicity and deceit. Then he said who
is against Pakistan. Sir, we want Pak-
istan to exist but it is his party which
crealed  anti-Pakistan fever in this
country. It was his party who created
the atmosphere resulting in the mur-
der of Mahatma Gandhi. It was his
party, his supporters and his friends
who created communal atmosphere in
the country and continue fo do that.
They are supporting anti-Pakistan or-
gans even now but they are saying
something here and doing somiething
else outside. By ‘their jugglery they
are Trying to paint a pigeon as a Crow
and it is counsistent with their game
of trying to create difficult conditions
internally. 1 do not want to impute
any motives to them,

Sir, with these words I wish to con-
clude. I support the Demands for
Grants of the Ministry of External
Affairs and congratulate the Foreign
Affairs Minister for the excellent man-
ner in which the foreign affairs of the
country are being conducted.

ol AUERE FEA (WIRSNT)
NTW AGHA AT HH, groAad)
SR XA AT HIT WA o &
SHY  SYET G 999 F qE A
W9 Hq# & FT qtar faar &, &

TO W@ A Hgl AT § |
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FA Y F @I @I qrfAEt
F; 9g9 A WUA; ORI & aF «
f@ear 4% gu ¥ 9 wegw Fal
TXH QAR FMRIFAT  ATEAT |
ga @reer  qrfasr & farg
gHI ATME gid & g A 9L,
gfes oo & =8 & SO WY
zg foafaer ¥ g sgE@ #HWIR
gErETd  Fgd a9 7t Wi AT
gAY &I qrfadt FT F& AT
fe-arfaagr: &g € + AWK FB
AN ATETEET $g FT U AT-
IER SR AETEEd T #@1 aJG@-
g@E F1 wawg [Fwa §

gg g9 g fF @9 et @ H
wifaer @l § A Ew Al & fasee
T8t g, few ag sirgFwa & 5
AR AIN T [ 3T @A Bl
e = g 9w |

gH §9T 919X a9 & 4
WL 1 BT TE JTEA F AIA
AT A9Eal AP g dHd §
TR gIR Wi 6 799 A% § AfFa
ofaga gfrae @l 4o Tdo Qo HT
gHE X JUAX G@ST  FAT &350
¥Hg wrew & g oA @ §
gfeaq oA, sgifee ST AT 9
A WX ATE FT AIZTT g9 &
frg oF @Edw 97 WrE |

feum wmfgar & s S
qE ® TR F dgdw  fggEE,
Y @, @A wER AW R g9
5% I AT @Y€ | gH q@Ar
ifge f5 sa feafe § g #7 <
WE ! ¥ g TEA TATEIR
@ EFA G ! T THIE q@AF §
(ETT B IFT § ¢ ST W wwd
F I 9T GAF! TG AL T HAT
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FT ATHARTT GATE WK AT F1 qET-
fa® ? g9 AT FWF HET F GH
¥ ArETEET Ag W@ gET |

w9 fifaagfaa § @@ a9
frard  gfeal @We g a®
F ATAGIA Hf TABI® HIT FIIe DI
ag & g, ar Sa%! wmrEtE #
graTd A § g AT-rfAgerQ
Fi Hls oF 7T TET | g gErQ
A, HEE & | 9g HAAAHI a9
A feom-migar & saaEr #g
F1 AIEIT F BT FIH IsTd g AT
FLfgr a9l w8 Frqam FQ
g Jr 39 39m%  H qiffwe @@
AL WeH  F G HAGH I
% WA F FAOS! qFeL AT
F AqOEF TS FN qRITA®RT  FET
LI 11 A

& UF T[T ATH HL AT ATGAT
g fF gF qarfasa 9@ amd o0 AT
arfgu, i &Fqraar A fGuaam @
F FL qiiFEaE, I AE AR Ay
g% AR AT AT d@ER aF
BT AN T TET-HARTAT FIA T IS AGL
H W § A TAU F FG 9T @
FL AUA; USHA @0 ATgAT & |
I FG F FEfawd & T Fg
WEST Tal g, (99 9T IqEHA W\
FX  ATATA FIATAT ITEAT & | gH
FegH  Tord ATAT AR FGH HUGH

F  aret  aTed de gErfawa
FLET  =IRE, W TG WEd!
gE g, S wWE & gERa

2 afFw W @l wm |
! JFITE W HURA I

ardt arra gura fewmar S ofEd,
7 fm oiffeqid ok gedt e

¥ QA AT, gEER |
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FFET F1 FAAR  HEA
F GRA F wma ¥ gun qriwer
# mwaar gwA wrar g, foad 94
9% FAAFRT FAYAL dg®  A@rar A0
g1 ¥ Iqra gk A A IE
T fer @ TaFEm ¥ Fifer A
g1 AfmaT gi 9g dgmdy & W
@ & FTEW  H  F0igd, AT
qifFeard # maA A AgEl H'
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However the transcript of observa-

tions of the Indian and Pakistan De-
legates at the Commission indicate
that one reacteq to what the other
said and both excetded the limits
which their Governments had piaced
on them.
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‘SHRIMATI JAYANTI PATNAIK
{Cuttack): Mr. Chairman, Sir, the dis-
cussion on Demands for Granis relat-
ing to the Ministry of External Afiairs
assumes importance in the nackground
©of the difficult and complicated interna-
tional situation prevailing in the world
today. Cold War is in fever pitch,
1thanks to the continued conirontation
of super powers and the intransigence
of the United States of America. The
oil crisis and galloping inflation have
become serious problems affecting inter-
national relationships. Tension moul-
ders in various parts of the world in-®
cluding the Middle-East. Arns build-
up by developed countries—even many
developing countries—is in an alarming
scale. Many smaller nations intend
acquiring nuclear teeth. Acrass our
own border, the spectre of war prepa-
rations is evident. Protectionism in
global trade and commence has ailect-
€d economic relationships among na-
tions to a great extent. In the prevail-
ing circumstances, external relation is
a very delicate responsibility. Diplo-
‘macy is important for a nation's pre-
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servation and economic well-being as
it was never before. The meaning of
diplomacy is shrewdness definea by
Chanakya, yet it takes into aczount the
larger perspective and far-sighted vi-
sion and national interest. India has to
consider its position on the map, the
countries which are its neighbours, the
policieg it adopts and the action it
takes. These are the things that the
country has to take into accouut in its
foreign policy.

I must congratulate the Prime Minis-
ter and the Minister for Externai Af-
fairs for "being alive to the ¢ituation
prevailing today. We are requiring
many new friends and we have also
stabilised our relationship with the ex-
isting friends. Our relationg w:th our
old friend, the ‘Soviet Union, contrary
to the opinion of many new self-styled
analysts, are cordial as before. It hap-
pens so even in the event of the fact
that India had made known its views
on ‘he Soviet presence in Afghaonistan.
In spite of the differences in their po-
iitical systems, the relationship bet-.
ween these countries is being maintain-
ed on very friendly terms. The re-
cent visit of General Ustinowve reite-
rates this relationship. Our political
and economic relationship with the
Unite® Kingdom and France is belier
than ever before and we have been
able to successfully negotiate, bilateral
trade, economic and industrial ventures
including defence ventures in these two
countries. Our success in negoliatin
the I.LM.F. loan in spite of the violent
opposilian by the U.S.A, is an indica-
tion of our new relationship and in-
fluences brought about through subtle
diplomatic manoeuvres.

Here, the question with regard to our
relations with the European countries
also arises. During President Reagan’s
rule, a rapture had taken place in Indo-
American relations though such a ihing
never happened in the past in spite of
disagreements between the two coun-
tries in many fields. It is no' only
India but other countries also, who did
not support President Reagan’s policy,
were cold shouldered, Many of the
third world countries come in this cate-
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gory. These countries are told by the
United States that either they should
support President Reagan's line of
thinking, or they should go their own
way.

One might say that India needs Ame-
rican market and technology. It is
true, but it is not vice versa. India
cannot, therefore, afford to perpetuate
the Indo-American estrangement I
might also say that India cannot wu.dgn
itself with the American view, as it is
in direct conflict with India’s regional
interests. One might say that  bal-
ance should be maintained Such a
balance was struck all these years with
some advantage to India, but witnh Rea-
gan Administration deliberately down-
grading India, such a balance has be-
come irrelevant to America. India had
endeavoured to establish petter mu-
tual understanding. The mesling bel-
ween our Prime Minister and the U.S.
President at Cancun and between our
Minister of External Affairs and the
US. Secretary of State contributed to
this process. But America’s supply of
arms to Pakistan and its decision to
suspend further shipments of fnel for
Tarapur Atomic Power Station have
aroused apprehension and disagree-
ment,

One bright spot for India in this con-
text is that India’s policy on a number
of issues is increasingly becoming si-
milar to the policies of America’s Eu-
ropean allies, specially after th2 elec-
tion of Mitterand as the Freach Presi-
dent. Europe's perceptions on detente,
arms spending, positioning of nuclear
missiles in Europe and the neutron
bomb are very different from America’s.
Besides, Europeans do not see the
North-South issues wholly on East-
West lines.

In view of this, India in her own in-
terest may have closer links with Eu-
ropean international forums, at least
for countering America's current deva-
luation of India’s strategic role.

In the wake of Soviet intarvention in
Afghanistan_ there might be pressure
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on Pakistan from Soviet gide, that Pa—-
kistan is going too far in aiding and
abetting the U.S.—backed insurgency in
Afghanistan. Pakistan, while asserting.
that it has not sold itself to America,
might try to be nearer America to
strengthen its army to fight another
war with India, or against secessionist
forces like the Baluchis. India might
not have expressed ifs distress on Sc-
viet intervention loudly, but it has made
that distress plain in more direct ways.
This has not heen zppreciate by Ame-
rica, unhk2 the Eurornean nations

India maintains that frieadship with
the Soviets is not incompatible with
amicable ties with other couniries, and
it would indicate to Ameriza that India
has a more sirategic role to play; and,
therefore, it cannot just be written ofl.

Coming io our neighbours unfortu-
nately the mililary regime in Pakistan
hss creatcd a problem acrosg :hie bore
der. Its trying to arm itself with so-
nhisticated wenmons and achieve nu-
clear capability with the help of Afe-
rica has changed the whole cancept of
stabilitv of the Indian sub-continent, If
is strange that Pakistan pays lip ser-
vice to No-war Pact with India, while
building up sophisticated armg supply
and unleashing adverse propaganda
from time to time. Recent occurrences
in the Human Rights Conlerence in
Geneva and unfortunate references to
Kashmir where the people and the lea-
dership have cemented their relation-
ship permanently with Iniia is an ex-
ample of Pakistan’'s intentions. The
Prime Minister has rightly recognized
the No-war Pact to be rus2 to lull us
into a false sense of securily.

However, it is the right stand for
India to press on the fact that both
the couniries are to settle their differ-
ences bilaterally, and through peaceful
means. The Minister has rightly an-
nounced the fact, to wait before we g0
to Pakistan until the vitiated atmos-
phere improves.

India has pursued tbe policy of posi-
tive non-alignment frem the time of
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Pandit ~ Jawaharlal Nehru: and non-
allgnment has completed ‘more than 30
years and has come tv a stage where
it has attained a certain maturity on
the basis of which we can go ahead
with greater confidence. The aligned
ones are preparing for the destruction
of the world. To preserve our sover-
eign independence, maintain the free-
dom of judgment anut action, to pro-
mote internal peace :#nd stability re-
duce world tensions and proceed to-
wards the building of new internatio-
nal economic order is the essence of
non-alignment. Non-alignment is of
greater relevance today hecause the
non-aligned nations can exert great in-
fluence on the two power klocs to de-
fuse global crisTs both in the political
and economic fields. Indiz must ac-
cept the leaderstip of non-aligned third
world countries as the choice naturally
falls on her. We admit that the Prime
Minister and the Miaister of External
Affairs have taken some positive steps
in this direction. Earlier in Cancun
and recently in New De'li we have
used the forums to orojcct our view
points successfully.

Projection of India's image abroad is
one of the most important objectives.
I believe that present efforts in this
direction have to be strengthened and
enhanced specially in the area of Latin
American countries, Middle East and
South-East Asia. Latin A:merica is an
area whére India has to be known
much more. Of course. the relations
between India and I.atin American
countries were somewhat formal to start
with but had undergone change to
reach the present level of friendship,
cordiality and mutual respect Shrima.
ti Indira Gandhi, during her stay at
Cancun had met many heads of the
government of the countries of this re-
gion. The Minister of External Affairs
participated in the Internatiznal Con-
ference in economic cooperation among
the developing countries held at Vene-
zuela. The Minister of State for
Energy also attended the independence
celebrations of the British colony of
Belize. A Parliamentary Delegation
led by the Speaker head als> gone to
Cuba. The Minister of Commerce had
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gone to Argentina to preside over the
Conference of the Indian commercial
representatives in Latin America and
the Middle East. I am saying about
these things, still, India has to be much
more known in these ccuntries, bgcause
these nations are rapidly emerging and
offering vast potential for trade and
commerce. The Middle East is our
market for petroleum and a possible
focus of international conflagration.
For strategic and sorme other reasons,
we should also not like South East
Asian countries to be a close preserve
only of the U.S.A., the U.S.S.R. and
China. 1 would reguest that a compre-
hensive strategy be worked out to in-
crease our involvement in these areas.
The strategy should consist of streng-
thening our Embassies and Consular
offices, eflective disseminaticn of infor-
mation about our policies, programmes.
culture and heritage, strengthening of
trade relationship and visits

17 hrs,

and we must be in a position to res-
pond to the developing situation in
these parts taking a definite view at
the earliest opportune moment. Such
a response is often the beginning of
an enduring relationship. Our Em-
bassies in these areas should be fully
geared to achieve these objectives.

Another point I would like to empa-
sise is the strenglhening of technical
aid to our neighbouring countries and
other Afro-Asian countries. At pre-
sent our technical and economic aid
io these countries is not very appre-
ciable, While due to obvious resource
rconstraints, we cannot go in fir large
economic aid programmes, there is
no reason why our technical aid pro-
grammes should not be intensified. In
various scientific and technical fields,
India has already achieved high de-
grees of excellence. Our Embassies
and Consular offices shculd explore
the areas of technical cooperation and
we should be able to send our techni-
cal personnel and make available our
expertise to these countries. I would
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request that a  conscious policy Le
worked out in this direction.

Before I conclude, 1 would like lo
speak a few words about our role in
the United Nations. A time has come
when we should use this forum more
aggressively 1o win f{riends and infiu
ence nations. Ambivalence or defen-
sive attitude would not help. A stand
hag to be taken at the right time in
keeping with our  mnolicy of pusitive
non-alignment on various bilateral
and global issues, I am happy that
during the last two year under the
direction of our Prime Minister and
the Minister of External Affairs, we
have been making effective use of the
forum of the United Nations. We are
facing challenges foday., The main
object of cur foreign policy is to pro-
mote our ideals, preserve our rational
interests in the prevailing global situa-
tion and to sirengthen our non-align-
ment movement, disarmament, eli-
minati>n of colonialism angd racialism
and march towards the new inter-
national economic order.

With these words, I support thz De-
mands for Grants relatinz {o the
Ministry of External Affairs,

[ —

17.05 hrs.

ANNOUNCEMENT RE: CANCELLA-
TION ‘OF SITTING ON
2ND APRIL, 1982

PROF. XNARAIN CHAND PARA-
SHAR (Hamirpur): There is a im-
portant thing that we want to request.
Ramnavami is coming and the House
is scheduled to meet on that day. We
must have a holiday.

MR, CHAIRMAN: What do ycu
mean, by saying, it is coming?

PROF. NARAIN CHAND PARA-
SHAR: It is on 2nd April

ATAA ANk A e B T - ATEEVR, Wy

asmme mmgye

T

MR, CHAIRMAN: I would like to
know from ihe hon. Minister for Far-
liamentary Affairs, because time has
teen allott=ad for discussion cf the
Grants of the various Ministries, And
if the House dges not sit for cpe day,
may be, there will be certain pro-
blems. In this connection I want to
know whether he has consulted some
Opposition Leaders on this issue or
if the Opposition Members. ... (Inter-
ruptions). -
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